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DEMAND FOR GRANTS—contd.
MINISTRY OF TRANSPORT—cONtd.

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants relating
to the Ministry of Transport,

Shri S. C. Samanta may now contl-
nue his speech,

Shri S. C. Samanta (Tamluk): Yes-
lerday, 1 was referring to the border
roads of Rajasthan, when my thon.
friend Shri Surendranath Dwivedy in-
terrupted and asked me ‘What about
the Pakistan side? They have built
roads’. It is for this purpose that I
am placing this matter before the
House and bringing up the question
of border roads in Rajasthan. These
border roads in Rajasthan will cover
five districts there namely Barmer,

Jaisalmer, Jodhpur, Binkaner and
Ganganagar. There should be one
road connecting all the out-

posts. I would request the hon. Minis-
ter to see that the proposal to build
roads from Barmer to Bhaksar, and
Barmer to Gadra, and from Bhaskar
to Manobar is taken up earnestly and
executed. The Border Road Develop-
ment Organisation is doing good work,
on the eastern side also. So, if they
are asked to do this work, they will
do the needful.

Now, I would like to say something
about national highways. I would refer
in particular to national highway No. 6
which is being rebuilt to connect Cal-
cutta directly with Bombay. There were
some disconnections there, and bridges
are being built on that highway. I
would refer to the construction of a
bridge on the Rupnarain river at
Kolaghat. The House will be asto-
nished to know that at that spot the
railway line goes on the bridge. The
Transport Ministry decided that a
road bridge should be built. Even at
that time I had protested against this
and said that there should be a road-
cum-rail bridge there, because the
railway line also was there. But you
will be astonisheq to hear that year



9.469 D. G.—Min.
hefore last, the railways were con-
structing a bridge there side by side.
So, we laymen find that there is one
bridge for passengers, a foot-bridge
and another for the railways. I would
like to ask why there is no co-ordina-
tion. I want that there should be co-
ordination, and I protest at what is
happening. And I would urge that
there should have bcen a road-cum-
rail bridge there. You will be further
astonished to learn that in the Second
Plan, a decision was taken that there
would be a road bridge, but the rail-
ways took a decision year before last
that there should be a rail bridge.
Those bridges would be completed
shortly, the road bridge by June, 1966
and the rail bridge by the middle of
1966. You can see the carefulness of
the Transport Ministry to expedite
the works. I hope the hon. Minister
will excuse me for saying this. 1 have
been on several committees and I
know the actual position. 1 would,
therefore, request the hon. Minister to
expedite the whole thing. But heaven
knows whether it will come out in
1966 or not.

Shri D. C. Sharma (Gurdaspur): It
wil] never come out!

Shri S. C. Samanta: I will request
the hon. Minister to see to it that it
is done.

Then this road is proposed to be
connected with Haldia port from Kola-
ghat. The survey has been done.
Everything is complete, but for want
of money no construction work has
begun. I would make a request to the
hon. Minister. Please do not wait for
the Fourth Five Year Plan. Just now
the Planning Commission should give
him some money so that the construc-
tion work will begin. This will help
the port to do its work.

Why 1 am pleading for this? On
12th April, 1965, the Board of trade at
its meeting at Calcutta under the
chairmanship of the Union Commerce
Minister, Shri Manubhaj Shah, fixed
an export target of Rs. 900 crores for
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1965-66. That is all right. The Com-
merce Ministry has arranged for ex-
port of goods. But how will they do
it? How will export be expedited?
For that development of ports is neces.
sary. Government are doing this
Here I am reminded of the question of
navigability of the river Hooghly, on
the banks of which is situated Calcutta
port. We all know that the Calcutta
port dealt with more than half the
import and export.

Shri Raghunath Singh
Now it is 45 per cent.

(Varanasi):

Shri S. C. Samanta: Now it is 45 per
rent—45 per cent export and 40 per
ceny import. How can that be done
if this navigability is not there?

1 am glad that Government have at
last been roused from their sleep. For
a hundred years, there were so many
experts saying that the river
Ganga where it has become Bhagirathi
and Hooghly should be utilised for
this purpose. The only course to do
thay would be by the Ganga Barrage.
I am reminded of a Sanskrit sloka:

g1 fafwzr vaAG fafwar
a qfaqry wAq fasag”

So many experts over a hundred years
were unanimous that there should be
Farakka Barrage to save Calcutta port
and the navigability of the Hooghly.
There was no difference of views am-
ong them. But our Government slept,
were sleeping.

Shri Harl Vishnu Kamath (Hosh-
angabad): Even now they are sleeping!

Shri S. C. Samanta: Now they have
woken up. [ am trying {o make them
carnest.

The Farakka Barrage has been taken
up by Government. This problem of
Calcutta port is being (aken up for
ensuring navigability. Haldia port i
going to be set up. I would request
the hon. Minister to give thought to
this. Even now people are doubting
whether Haldia port may come up at
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{Shri S. C. Samanta |
all. At times we &lso fear that it may
not come up. The question of the
World Bank is there. They wanted
hydraulic reports. Our Calcutta Port
Trust is an cfficient body. ...

Shri  Indrajit Gupta
South West): Question.

(Calcutta

Shri S. C. Samanta: Long before
this they haq appointed foreign experts
to have hydraulic statistics and uther
things. That has been submitted lo
the World Bank. They have kindly
said: ‘You may commence your work’.

So I would request the hon. Minister
to tel] us whether he is sure that the
foreign exchange component that is
necessary will come and the plan will
be executed.

As regards Haldia port, I would re-
quest the hon. Minister to see that this
arca is made into a free export zone,
because the Commerce Ministry is try-
ing to augment the quantum of our
cxports vear by year. In order to
handle that, it should be made a frec
zone. The hon. Minister may say that
we are experimenting with this at
Kandla. With great respect, ] would
say that the Kandla free trade zone
and the Haldia free export zone [ am
proposing are different. The latter
does not need to be experimented. !t
is an expecrimented thing.

The Indian Engineering Association
has submitteq a proposal to the Com-
merce Ministry in which it is said:

“Haldia is ap idecal site of appro-
ximately 125 sq. miles including the
Contai region to boost up export. A
substantial measure of economic free-
dom and tax relief should be grant-
ed vithin the zone. The zone should
be outside the Indian home market
ang any goods manufactured or as-
sembled will be freely exported to
other countries of the world. Foreign
and Indian firms will, according
to their demands., with minimum
restrictions, be allowed to set p
factories and assemble plants in tht
zone”,
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1 would request the hon. Minister tu
give some thought to this. Land has
been acquired in  the Haldia area.
About half the land required has becn

acquired. But you will be astonish-
ed to heay about the compensaticn.
The Act gives the compensation

according to the price prevalent on the
date of the issue of the notification for
taking possession of the land. For
that, I brought forward a non-officiui
Bil] here in December, 1964, but, un-
fortunately, financial sanction has not
been given to it. So, it will not come
up for discussion. When the Centtal
Government or the State Government
can spend Rs. 50 crores on the scheme,
can they not give these displaced pe:-
sons Rs. 2 crores as compensation? 1
request the hon. Minister to iook intu
it.

1 would request the hon. Minister to
sec that Mangalore port is utilised lur
export purposes. There are 200 mucs
of coast line in Mysore State. It
should be expedited. Simularly,
Marmagao port should be taken up in
right earnest, because it is even now
earning foreign exchange by export-
ing ores etc. There is also necessity
of developing Tuticorin and all the
major ports including Paradip which .s
a supplementary port. Calcutta can-
not bear the burden of the traffic in
the eastern area, Haldia cannot bear
the burden, hence the necessity of
developing Paradip, so that the eastern
region’s hinterlang of 125 square miles
can be really served.

1 would request the hon. Minister
to take note of these things, so that
the eastern side gets facilities for ex-
port.

Shri Indrajit Gupta: Within the
limited time at my disposal, 1 only
wish to draw rather pointed attention
to certain aspects of the Transport
Ministry’s working, particularly with
reference to the castern region, about
which my hon. friend Shri Sumanta
has also been talking just now.
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1t is my contention, after reauiny
the Report of the Ministry as well &s
the recent report of the Estimatcs
Committee on Calcutta and Haidig,
hat the stories, the sunshine stories.
which have been put out in this House
from time to time by the Ministry are
al] designed to breed a false sense of
complacency, which is likely to be
very, very dangerous in the long run.

My hon. friend, Shri Samanta, refer-
red to Haldia just now. The Report
of the Ministry of Transport at leas!
makes this frank admission on Page 7
that the major works envisaged in the
Haldia project cannot be started pcnd-
ing finalisation of the World Bank
loan. We have been hearing for seve-
ral years about all the conditions
which have got to be fulfilled before
the World Bank is satisfled in giving

its final sanction for this loan. The
hydraulic studies, to which my hon.
friend Shri Samanta referred, huve

also been going on from time indefi-
nite. What position have we rcached
today? Even now these studies have
not been completed, in the sense trat
the report of the experts is awaitedl
and the Ministry admits that far from
even the hydraulic studies being com.
pleted, there is no question of the
major works being taken up unti! the
World Bank loan is finalised. Ir. the
meantime—this is the main charge !
want to make—it now appears that the
pitch has been queered somewhat by
the failure of the Government to put
forward for the consideration of the¢
World Bank—since we are so depend-
ent on the World Bank, we have to
satisfy them—any kind of integrated
picture of the total requirement of the
eastern region in respect of ports on
that coest.

18 hrs.

Some new policy has recently pecn
taken up with regard to the deveiop-
ment of Paradip port. I have no ob-
jection to Paradip being developed, but
my point is that if the question of
Haldia and Calcutta and Paradip and
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this huge hinterland which is served
by these outlets, the whole of cisiern
'ndia with all its mighty industry und
business complex, if an integrated pic-
ture of that, the viabiiity of that re.
gion and the connected ports is not
put up as a co-ordinated plan, then the
result will be what is happening now.
We are told that the World Bank hras
expresseq doubts now as to the viabi-
lity of Haldia becausc the total pic-
ture of this region, the proportion of
traffic which has to be carried by
Haldia, by Calcutta, by Paradip, the
distribution of this traffic Doeiween
these different ports, the prospects and
the poientialities—all these questions
have been raised and brought into
doubt now, and the Ministry have not
told us what is delaying ihe finulisation
of the Worlg Bank’s loan. But the
question is precisely here. Surely one
would have expected that the Gov-
ernment itself, which is toying with
plans and projects for this region for
such a long time, would not pioceed
in a way which makes it very difficult
now for us 10 convincz the World
Bank about the viability of Haiaia. I
find that a paper like Statesman jn sn
editoria] article, I think only yester-
day, has commented op this matter
saying that the Ministry of Transport
is reported—it is a facl—io be firmly
of the view that Haldia and Faradip
are independent of cach other. But
the Statesman goes on to say that the
overall estimates of the eastern region’s
requirements are wholly interdepend-
ent and there will be no futurc at ali
unless someone settles the respcctive
roles of Calcutta, Haldia and Paradip
to provide a firm basis fo: external
assistance. My complaint is that the
whole way this thing Is bring dealt
with ang is taken up is abeclutely
prejudicing the case of the castern re-
gion so much that we may have to
wait even more indefinitely ior these
external loans on which we ure 30 de-
pendent.

Secondly, there is the question of the
Calcutta port itself. Everyvody knows
this olg story repeated in this House
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many times how mucn dependent we
are on dredging for keeping thc river
navigable and the port open. It should
be remembereq that even after tae
Farakka barrage is completed, it 8oes
not mean that dredging will not be re-
quired to keep Hooghly navigable. The
expenditure may be reduced somewhat
al a future gate, but dredding wili
continue for all foreseeable times at
the moment. Now, I have no time un-
fortunately; otherwise I would have
gone into the details. It seems even
on this vital question of dredging, the
way in which the expenditure is being
handled by the Calcutta Port Commis-
sioners is really very devlorable I
find from the figures givea to us by
the Ministry itself that a wholc lot of
schemes which are connected directly

and indirectly with dredging, new
scnemes, arc lamentably lagging be-
hind. Nol only that. [ wouald just

give ap example of what I will say,
the quite irresponsible attitude on the
part of the Government. Latlerly,
there was a strike by the assistant
harbour masters which went on for
quite a long time. Everybody muay re-
gret that strike and so on. [ am not
going into the merits or delnrits  of
that strike or action by these particu-
lar officers, but for many weeks, des-
pite al] the officia) communiques which
were put out, we who iive in Calcutta
know that there was a considerable
amount of dislocation; we tnay debate

about the degree of dislocativn, but
dislocation was there. Now, Sir, in
handling this dispute which, the

national interests of this port require,
should be settled as quickly as possi-
ble, what attitude did the Ministry
take up? A purely, narrow, technical,
administrative attitude was taxen that
this was an internaj matler o7 the
Calcutta Port Trust and the:cfore the
Ministry was not going lo inteviere in
it. 1 may remind the Miauster that a
couplc of years ago whep ine Hooghly
pilots were on strike also, on an issuc
relating to their service conditions,
this attitude was not taken up; in fact
the Ministry not only butled in at that
time but interfered quitec a It
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The Minister of Transport (Shri Raj
Bahadur): Was the AHM’s strike on
their conditions of service?

Shri Indrajit Gupta: It was, certain-
ly, on the question of service condivon:
whether the seniormost ofiicers of that
service are to be demoted in that
manner or not. I do noi want to go
into the merits. I wouid request the
Minister not to provokc ine on that
question; we can discuss it some other
time. My point is wilh reiauou to
dredging—the dredging crisis of the
river. When once the Miniuter assur-
ed the port commissioners aud other
authorities that he was not going to
interfere in the matter and they were
the sole people to deal with it what
did they do? They enlisted the service
of the officers of the dredging and
despatch service, dredging vessels
which are used for keeping the river
open. These officers were recruited and
diverted to do the work of the assis-
tant harbour masters, in other words
to break their strike, because the only
thing which was dominatiig the men-
tality of these officials was how to
teach these assistant harbour macters
a lesson. The result was tira{ during
these several weeks, dredging opera.
tions suffered greatly because the offi-
cers were diverted to other work and
the salinity of the river at the end of
this period had risen to 1500 parts to a
million, whicth is much more than the
pe:missible level, Is this the attitude
which should be taken? 1 consider
this to be a highly irresponsible atti-
tude altogether.

Then, I must say a word about
labour ajso because ithe Estunates
Committce has dealt with it and the
Minister also makes statemcnts about

it from time to time, parficula:-
ly when there was a heavy
congestion last year at the time
when food ships were held up.
1 do not wish to go into as to

what all cGifferent factors were perhaps
responsible for the relativeiy low out-
put of labour ip the Calcutta docks.
One point has been aduaitted, and re-
peatedly stressed. It is now mentionea
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again in the Estimates Coramittee's re-
port that Calcutta dock labcur and
Calcutta port labour did ao¢ gel those
incentives for higher outout which are
available to the labour at Bombay and
other ports. This is being repeated ad
nauseam and yet we do not under-
stand why a proper incentive scheme
and a proper provision of incentives
is not yet provideq to gct over this
hurdle. There is another factor—!
will say with all responsitilitv, T am
holding the Minister here, 1 hope lre
will not take j{ amiss. ...

Shri Raj Bahadur: You are out of
date.

Shri Indrajit Gupta: There is a
certain atmosphere of indiscipline I
am also connected with labour. Still 1
will say that a certain atmosphere of
indiscipline in certain quarters a cer-
tain attitude of irresponsibility in cer-
tain labour quarters in Calcutta port
is there; I say it is being fostered by
this Ministry itself. There is a certain
union well known to the Minister. I
do not want to take the names here.
It has made it a practice of practicaliy
every month issuing a strike notice
and then promptly. after issuing that
strike notice ang after it has becn
given wide publicity, they are imme-
diately summoned to Delhi by the
Minister and then some talks take
place and something is announced and
that strike notice is withdrawn. For
theze people no code of discipline
exists.

Shri Raj Bahadur:
diate it.

Shri Indrajit Gupta: I am sure he
will not admit it, but the Minister
must know that the leaders of this
union go about openly bragging that
they have got and they enjoy the pat-
ronage of the Transport Minister.
Every week, every two weeks they
ar threatening strikes only because
they know that against them no pro-
vision of the law can be used; no code
of discipline is invoked against them;
they are never called to book; their
recognition is never cancelled. What

I totally repu-
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is the mystery behind this? Today
we are told that labour in Calcutta
does not co-operate; in the Caicutta

docks they are indisciplined; they are
this and they are that. I well under-
stand, though of course I cannot sup-
port it, there are Ministers in various
employing Ministries who for narrow
party reasons perhaps sometimes pat-
ronise unions of the INTUC. But the
peculiar feature in Calcutta port is
that the union of the INTUC which is
there is being compelled to complain
about the peculiar, mysterious connec-

tion which exists between the
other union—that is not an INTUC
union—ang this Ministry, Nobody

can understand what is the reason for
this peculiar friendship. If they are
encouraged in this way., the Minister
must take responsibility for all thig al-
leged Jabour irresponsibility and in-
discipline which is prevailing there.

Finally, as far as the river r: con-
cerned, I would commend for the
Minister’s special consideration this
recommendation which the Estimates
Committee has very strongly madc,
that the maintenance of thiz river
should be taken over directly by the
Centre now. This is not a matter
which can be left purely to the ad-
ministrative whims of the Port Trust.
The Estimates Committee hag said it
and if it is to be put and maintained
as an integrated plan, then, Haldia,
Calcutta, the navigability of the river
and Farakka—all these the Central
Government shoulq consider how they
can be taken over ang brought under
the overall responsibility and charge
of the Central Government.

Then I would like to mention a few
words about the recent decision of the
Government to take over the control
and management of the River Steam
Navigation Company. It sounds a
very radical and progressive step no
doubt, and {o the extent that theyv
have moved. I welcome it, but I am
afraid there is much more in this than
meets the eye. 1 would just refer
briefly to the debate on the grants
of this Ministry which took place in
1963—two years ago. On that occa-
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[Shri Indrajit Guptal

sion, rpeaking on those grants, I had
said this, and I will just quote a few
lines:

“A huge amount of money has
been granted by way of loans and
subsidies to this Joint Steamer
Company-—

at that time, it was the Joint Steamer
company—

“to carry on their activities, to
replenish their fleet, to do main-

tenance work and on various
other grounds which were put
forward by them from time to

time. I wish to know whether
the Government ever bothered
serious'y to go into the credit-
worthiness of this company, and
why it has now come to pass that
a company which was operating
without any competition, a
British-owned icompany which
held virtually a monopoly of in-
land waterways trade on this
sector, has folded up—half of it—
like this completely out of exist-
ence, and what the repercuisions
of that are likely to be?”

I had raised this point, and in reply
1o that, the then Minister, Shri Jagji-

van Ram, replying to that debate.
said—if T may quote him:
“The other thing Shri Gupta

raised was about the loans that
we have have advanced to that
company. He asked whether they
were amply secured. 1 may assure
him that all loans that we hLave
advanced to them are amply secu-
red. We advanced Rs. 30 lakhs to
the IGNR Co. in 1958. They have
so far returned Rs. 12 lakhs, and
the balance of Rs. 18 lakhs is out-
standing.... Then we further
agreed to advance a loan of
Rs. 1 crore to them for the rehabi-
litation of their fleet. The money
has to be advanced agaiast the
work in progress of the vessel:
that they are constructing, and
that loan also will be secured
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against the vessels that wil] be
constructed.” etc., etc,

This was two years ago. The way
that this company was being pamper-
ed, T would say, by the Government
was something amazing. A company
which has got 17,000 employees and
300 vessels and annual gross earning
of Rs. 8 crores, which operates this
whole vital inlang waterway  from
Calcutta to Assam, everytime they
asked for as loans and sub-idies, they
were given. Now, after two years, they
come forward and say to the Govern-
ment, “we cannot carry on any more;
we are going out of business; you
please belp u:.” What does the Gov-
ernmert do? The Government
decided to participate in the equity
capital of that company. Why do they
not take it over. I want to know. It is
amply proveq that this company s
not able to run this. Theve is ms-
management; there are allegaticns of
defalcation of funds. They have
proved totally inefficient. Evern nuw.
under the new agreement, this Earl of
Inchcape, who iz the main  share-
holder of this company, sitting in Lon-
don, is still permitted to nid 50,000
shares in this company, and the whole
responsibility of management and ccn-
trol has been pased over to our
Government. T say this is a hang-
over of the olq attitude towards this
British company. It is high time now
that the Government comes fcrward
and nationalise: it completely and
takes it over. There is no reason whyv
we should proceed in this manner anv
more.

One word about the Shioping Cor-
poration. On this too, I am relying
on the latest report of the Committee
on Public Undertakings, and T am just
drawing the attention of the Minister
to that report. Even this Committee
hag been forced to point out ‘hat the
Industrial Policy Resolution. ...

Mr. Speaker: The hon. Member's

time is up.
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Shri Indrajit Gupta: I will finish in
filve minutes, Sir—that the Industrial
Policy Resolution of 1956 declares that
rhipping is a field in which progres-
sively steps must be taken to strength-
en the public sector. But what has
the Committee found? Wherever it
it is A question of competition betwecn
the private sector shipper; anq the
public sector Shipping Corporation of
India, the Government comes forward
and takes a decision which i detri-
menta] to the interests of the public
sector; wherever there are unremune-
rative routes on which the private
rhippers refuse to nnerate, the Ship-
ping Corporation of India has been
pushed into that even to the extent of
coastal traffic. and the rate at which
the tonnage of the Shipping Corpora-
tion is growing is something lamen-
table. If it goes on at this rate, even
the Committee hag said that at the
end of the fourth Plan it will be founqd
that the share of the public sector in
the total tonnage will be even less
than it is today at the end of the third
Plan unless it is speeded up. This is
the attitude with which this thing is
being treated. Therefore, I wculd
plead with the Minister that where it
is a question of development of the
public sector in shipping, they should
be true to the spirit and the letter of
the Industrial Policy Resolution and
not favour the big private shipping
magnates. On this question of Indian

shipping and foreign shipping, they
should stand firmly on the gside of
Indian shipping and not allow these

foreign oil companies who Yave brow-
beaten them jnto saying that all their
oil, both overseas oil, crude oil sup-
plies and the oil supplies on the coast
must be carried jn their tankers. They
have refused to use Indian tankers.
The Committee on Public  Tnder-
takinec has said that the Government
has allowed itself to be browbeaten
and has surrendered. They should
have told the oil companies that every
part of their oil cargo shoulg be car-
ried in Indian tankers or you will have
to face the music: I am only paraphra-
sing what the Committee hae sald.
Now. what is this?  (Interruption).
You can reaq it and tee for yourself.
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The Committee has used strong lan-

guage too.

Finally, on the question o tourism.
I have only two questions to ask. 1
find from this report thay some 50 air-
conditioned luxury cars have been
ordered in America for u:e, [ suppose.
mainly by the American iourists when
they come to this country. I do not
know how much this is going to cost.
I imagine it js going to cost the ex-
chequer a pretty penny. But I would
like to know from the Minister what
the impact of this is going to be. Have
they studied it? There are other
mea-ures taken also for the develop-
ment of tourism particularly from the
Uniteq States. But what is the
significance of the recent ncws which
has appeared, namely, that the Ame-
rican Government is pow  insisting
that a substantial part of the proceed-,
rupee proceeds of the PL 480 sales to
us, has to be earmarkeq and held in
this country for the use of American
tourists. The whole idea of buying air-
conditioned cars and such thing:
is that whatever we spend on it
more than that we will be able to earn
from the American tourists who
come here. But now we have mis-
givings because if a part of thesc
PL 480 proceeds in rupee is held here,
reserved. earmarked, for  American
tourists to come and spend, then, what
is going to be the impact on our
foreign ecxhange earnings, and have
they considered whether it is worth-
while spending so much money on
things like these luxury cars and so
on for a poor country like ours?

My last question is this: regarding
this new Tourfsm Hotel Corporation
which hag been set up. is it a fact
that the Government has decided to
appoint as the head of that corpora-
tion the same gentleman who s
already holding two other posts,
namely. the Secretary of the Ministry
of Civil Aviation and also the Chair-
man of the Indian Airlines Corpor:-
tion? Is it that same gentleman who
is now also going to be made the
hcad of the Tourism Hotel Corpora-
tion? 1If it Is a fact, it is a very un-
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usua] thing. T would like to know
what is the peculiar genius attaching
to this gentleman that he is capable
of dischurging so many vital functions.
It is bad enough that the Secretary
of the Ministry should be the head
of the IAC, and that was being dis-
cussed the other day here. Now that
same gentleman in addition to those
two posts is to head this Tourism
Hotel Corporation also! All this
smacks of something very fishy, if 1
may say so, and 1 would like the
Minister to tell the House why they
are pursuing this peculiar method of
choosing people for such important
posts,

oft vqara fay : (areToret) s
AEIRT, ARG qTEG, A GEAT T,
F 9% graT wedl ¥ mw frwEAd &
e § g Far & | # o 9 fawa
FY AT AT E | BT aF Free farfer
FT gFa7Y &, Tg UF aga T AT
¥ 5 Fwew fofer wdm sgmt &
fau qefaa w@r aar a1, #few gar
gmA it gfaded ¢, 39 &1 /@A |
e grar @ fr gwr? wez & S e
Hqa grar &, IEET FO9 IS 5
wfawa faoft Ea3F & g7 79 gRm
1918 # T8 &9 IIMAT TAT 4T W
fesgeam &t ag mifast @ v af 4@
fr szt % Freea fofor &1 aeas @
ag ¥aw fergrarit sgwt & 5177 €1 0
1923 ¥ &7 ag @am= omn war v
gt aF wrwea fafen w1 oawas d
zas! fad fogev sqei & @
frod var S 1929 W gAY Few
T T UE ARG g 4 a9
Fr wé 5 wreza fafan Faw fergeart
werEt & g, fegerh wwafwi #
FIT ERT | qg FETY arfesl o o

gt faga Farz 1949 7 (w7
w4 fraezgoa mifet wa-waEy forfon
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T FAT IgH T @ fag@ &1 A
T f& s fafer &1 @t 9% s
§ ¥z ox &7 fergram @ e nfed,
fegam & zig # *reew fafor g
Tifgd | IqF qEE wee fofer owe
a0 | I9 UFT F Q9w 407 ¥ 98 @
m fF gt @@ #1ee F aeas ¢ fasw
fergeart SR T IR waw fRar
S il

AT F1 TAHT AT § IR q@A
F AR GATL W37 qgT SITET IHTE HT
a7 7dY g®T € | TPArE z|fAa ady
dargon & f fergraa # #4071 w03
50 AT = WAT TUE gran § ford
TEE T T F7 B FT qeQET
78 qvde wgw faRwr wwefqat &
T AT AT | g qrE foraT W
e frwmads § @t ofsds deev
# & A9 0w wwa s
& FriFTO I I@ FT AE GEEEAT §
& a@T ¥ " arar St AW § WU
JETEl # ZW SEET §I A4 A9 | {9
G a1 AIYHT 9T AT o A T AT
qade £ fergeam § W ag AW
T &1 T FIEE FT & FaA 12 @
DA o F g T A&
T Tide ®1 d@d ¥ ag 9% anfev
T &, »ft gAY wfax agE 7 giae
fear 2, 399 I@H ¥ ag 9% Sq1feT
BT & & A1 78 TX@E gAT WA #71
wade gt gEw e sTeR #
TawT §HZ qT9T # AR Ayr wefAw
# ER | §F wiwHe F1 4T 10(2)
# qg v AT A7 & et gl & 1 orer
% %7 9gq AT qEU F WA
a0 F15 wia® a@Fr ag a1

ZA¥ 3@ &1 famre & wrawy @0
ATEAT | FIW F WG F | IAT AN
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FzaAt A FT YT AT £ | BT
forea & grar gy | Y wrAe AgT MaA<Er
¥ g @ar ¢ ag w0w FOT 66
T Fad KT qETT F A A ¥
F&T,AE IfaNagay Dl aw
F a7 @ &1 AfeT gara 7 o
feanfan #1 § s agi 97 78 q@e
Sifs gara he & Sawr 7w fadwh
werfgl ®Y quETy W I AT 3§
ag 9 gAY g e W § 1 Ag
AN TAEz § 9y FHA T fagarw &, v
¥ faars § ok & g fafaex
qgE & FFm fF IawT wET dTA
407(1) ¥ ag =nfuse & f& Fr§
Wt N7 ¢ g Afw wee ¥ afia
g, F% W odwe § Wi e F
Feafad g0 AR ag AAG FAL
R §FF & IAFT 9T A AT3EE At
T ghd &

FET fomgad & aie ¥ a1 38
wiisz 7r7A T & AT Y a8 e
gor & fr o $T & A9 1 TR w
I o fafaees e gaa A @i
s wrad  fofer w1 areas § qamar
2 fF a8 50: 508MT | TARIIRA W
faar & 1 Far gATe aw EwT A€ 7
50:50 ¥ WAV T qqT #17 §2T gHav
2 ? g9 TR F a1 §, W AT agr
@ aFw w7 qign e §
o IraT F fagey Fwfagi |1 78
qzdz 741 % | wag wr w41 4 fE oA
£q 90 WA # g fasre W
faaa o mraq, faay o g R
fergeama & wtt aret &, wu agrat
® I WU

g ami & faq & afag day
& F7 AT 20T F 1 TEA AT AT A
g fx Tg g7 SR g W ¥

at s & faar
261(ai) LSD—S.
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w3 fgrgeam™ &1 1971 vqry a1 s
A X R wT 1797 WA TF AT A
& mar § 1 ag aga wuwdT a@
o T g 4 v . s e R gy fawa
A QT NfF w7 F49 F0 uF gfa77T
T9 39 g1 AT | THFT AT 4G gAT
fF gq da ¥ gu Y R ST Y
¢ @ T ag & v g A
& 11 G = FT gHA STE T AT AR
IR A § fage @ 13 9@
& foar may o\ 77 F09 #0995 T
T A9F 9 S A1 T & | TA9 qTR
wfex gar & & gk i wfawra
& afrmfagt ¥ faar gafmar froamr
gu, fam w8t awg & seama few
gu, far @ &Y afq #1 9gmr g Ay
itz feax frar ar ag a3t & 933
&f T IT QT 9T ) ST gEE AR § A1 AW
g 41 | ATF AqE § A AT qv
ag & AT g1 omar € 1 5ad fag ww
YA & 7 § | A4y 7w 78 3
arq faear® @y ®Y sgaear @ §
®EE FT FOG FOG AS AT ATA §
s §few 93T gAr av 1 IEAY W
g arfad T ag & fo ofirar & @
agl, awefoan, swrer wifs  am ¥
Wegw AT{7 fimmo 9@ @@«
fepam # a8 @ W@ Y, TEFT I
g AT BN AT W@ g !

gara @t fafer & fax § =g
ag oot faa 7t & 1 w9 3 fe gurdy
feafe ot w7 & 7 g @AY smaTY
&Y gAT FUT TIY FT grav § | 9rH iy
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WX §2 & €7 ¥ gw a9 il W
faelt 7z % €% W7 § )

13.25 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

w19 3 5 #07 $QT 175 FOF
T gw it s wwfl € e
WA YW 50 50 MW AL
v Zw A & &1 87 w08 w9 e
¥ R W o g A e
3T QU HUT AT Y HUAT IR
Feafral &1 JaT & | 7@ A & fegw
37 &3 79T wun feed &1 9 F@r
9 ¥R 1 24 T wea St
fegam faRwy fufon swfadi w1
WA R F S F AT A AW
124 F0T wqaT qfaad eA GRS
¥ w7 ¥ farwlr awqfa ®, fawn wy
T oTE W A gEEE, 99 W A
fas waeqr fra e ¥ g3z §t ava
2 1 ¥ ATEY areT §fww e a g
T Tfgd | ey ofeEr } Ay
% AL & 1 Frger T AV WIT FF AT
R A R A g
Y afY 1 7 &Y FOT T9AT W9 gEH
b @ fafor A aw) 5@ ¥

Y w§ (@rEie) o arfeE gAY
wfow &

oft v fy : anferedt e @t
| ofaE @ w8t § 1 WX =8 7
Y A g e W T g g
fafreex age aga ofom sw @ E
%1 oifgd & a8 wedw fafaex
AT F 397 AR T | fmy fafwr
N aEar § 39 w@t # feqr wAw
fgd |

fafor & o #3 @eit 7 vaa
ATEY QAT T FHAT Y 1 AT AT AR
g Rt fqxr g av wwar @ o faefr
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HET SR e AR ) e o S ¥
MFIE R eI eIy
AGEY 2F qTAT HTE AG E oMW /G
@ ST qar o fr aga ¥ A A
oF qiferft @47 @ & ) F07 w0
40 3w § fodfr arfdga Qi &7
@& ) gF it il 5 aw ardage
Q7 FT | gAY W arided qUHE
g2 fad o i & & Afw g
FATET AT Jo Fo, To THo To
W JOE F q19 AT @+ IAH _T
ot g arddew qitdz w3 A 9fEd ¢
A I 3% AgrAl § IF AT
IAET T FARL e A | ANy
gk fafaa Y a@#r & /et , a8
A T N w0

a9 WY qI€ F AG | gEA "
Q2 oy AT gue qoa faw §
T F AT W F AR gl T&
kg w9 A ;@ E AW 40
qde wEE ¥ W fegz @ &
7 oz 9 omg AW W R
Ig aw 40 THz fdz w1 anAw
t Io™ g aw ATz & fow @
ATEAT & W T FTH g T 7
fear g a7 & @ 7ot feifeea
ehve ¥ FL faaTd 1 1958 ¥ TgH T
40 Tz F g W€ @Y | WA G
ffaa a & &7 99 g% AR 7 A
50 AT 200 z94 & J@w AN &t
WAY 5 AW 30 WE 200 &
Y WETT 4, afeT & @9 4 o
£ & ST 42 97 fF guId g @A
TR TEY a7 | faRe war A 9y
qfs & adf ar safae fofrn -
fral & Fdve &3 IE ¥ FT A faRey
AET 9t IT A TAT T F HCAA AL
(@ SFX ¥ w9 2Wh fF @ a6 &
WRT IFIF 72 qRAT N ARTH
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TR A ¥IT 28 TEE FEW G
a{z )

A I wg & 40 Tva= frEe
ferifes giee ¥ fem | 9 &1
W 7 g & wgeh sl d,
MR A WadT FwT ¥ @ a1 ofeaw
¥FT ¥, 40 @< @7 § AT X
4,73,800 T & SrFrn &1 HE faar |
a7 ¥ fEz # forfes ome &
WAy Fgrar 99 ¥ 3= faar g,
qengd fo &, wm ¥ favaw feamr
qU 1 AW F {(AwETE F FIT TGN T-
3 fRwi & g fEy WA ®
qre I HTVATHA FY J¥AT 37 &I H
fea, Wifs oF sfafea g 8, oe-
fre TNz, o e AW 1 @
maie W fa ag wiaa 4t Ha v
A Y oA ¥ g s
g & fe gat faw Wt wekw
BgTAY W F W 40 TERE f@e
N FAT @ |

aq g@e N o ey oW
35x & 5 ot oF www Ad ¥
AT AT T AT, AT Lo To AT oY
A | e AT Y g A 124 FOT
Wo FT AN GA I9AT § | 3 F qIE
ag &9 & §Fa & fF ar O mw oww
AT F3, WNT T H/ AT AGT A
%y AY 37 A ¥ Hfwy H frgo
Qoﬁﬂoﬁmlﬁfﬂggmgf*ﬁ
At AT oFaE a1 waE g & 3w
W Ag 2 QT A XX X | GAT
< AT ag T aE ¥ A v )
W 4 @ ATF FTAT 3 oAmwmrA
AT OR §T 9T @), A1 AR
IR W ATE ¥ wYAT & oAAA
far &, o ® ag fafw & oie
g1 EENM A R AXT SN
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gt % g9 A 2,190 FAUT To furfaw
& fa2wit war & w7 ¥ four § fored &
fegem Y Feafagt A fad, 320 F0T wo
sfaa fear & 91T 1,870 FUR %o AfE
BT R HTET SHT AT T QT I
w5 a1, W & faduy wrr & &9 &
fear @ 1 7z §3w w7 g wfgd o
g ae ¥ wgm g fF 124 W3 %o
wifs o oft a9 faur =it wt
W ag g afgy @ amw &
45 FUT AT @A § | g WRHT &
L W 2 Bo 12 WMo A A FT
vt Fafi MW E 1 37 2 to
12 wio wf7 snfaq qiq grerzia=zT
4 fazdy swafasi 12 @ ¢

a1 ez & fargred & At § e
AT | A W@ i foqarss &
art # foeare & w2 1 oo frnamd
FY wEeqr a9 ¢ | 9 A favmamgeaw
# forqare wrfua fean 1 Sfe w1 o
IA F 70 T FAE e faAwr
#1979 F g a7 A wie § AfE
FN TEE W AT e ¢ I W
T FQ § ) ag R ¥ fay wmi A
T ¢ 1 FAR T AT AR & e
R T WY gW T AG a9 |@F, o)
FATe St 7 A oF A 4 A
YR HEt WY A AR oar T
qgrgT A Wy 4 & gwrd
S ¥ 40 AT & T0TE FRI | AE 0
20 ATG 4 AfHA AT FFAT F
gfam ad & Wt g0 g@ & are # fafma
Y & 17U O 3 AAT & o
# 20 AT T F AT A1 & Tfzd

T fawramzan 3 § ¥ FT AT
ye Sfaaq aamn § 1 wra fagard
¥ 41 aG AR JET A1 qF g afew
qffe & f JgrT a7 1 g IEw
ardy NG guadis Dy F aw FAq
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23 SIS SART F FATGT T AT |
T HT T 20 AT AT 7 ATTLIFAT
& 31 3 & fr W A 300 FAT wo
®F TETd 9347 | A fgera § oY
W SEWT a9 99 & Ay W goRTe
FIT 40 FAT T F FIH | ATH
260 FTUT o ¥ sl sy w4d%
T AT AUAT EWE T FGET AT
el AT & wew w1 fagmn
¥ Fgar g 5 260 w3 ®o 77 MR
TE F AT 124 FAT To WM,
ST A WS ¥ @, a8 wiiuw qfee
¥ fegmm & 9 west aw W
¢ | e ®7 ww Afed, a7 oF B
YA & 1 98 10 9 38 EATK a7
& T L A AT | AF 17
WS, 11 T & TG g€ a9 a1
g | T aw fegmaa ¥ R 3 A
AT FT 9 @Y § 0 F 9w ¥ wE
T § 5 o Y o a7 @Y faons
& T8, FW A F9 O foarsd A
FEW FT AR T TN F Sqaamd
®T 9 F1 3TN & AT 7C AT
WX | S gAY S seE &,
Y 7R g ¥ S s .
froarEw A e o @ afed
aifs gw w2 Bie JEw T FT A
o=y i gl ¥ 2w ¥ oar o
g AW E, T A T aR

Sgr g% Ted o grad §, § w9
F fodr & wox Fgw AwEAT G A
gdo Tdo ﬁ%ﬁzq%aﬁﬁﬁw
& a7 1 & qg g qwa g F o
T H1 Fy | A LEel o A
FAFA & a1 A F7T | FAFT § AH-
ifeed aeq & | AR ag a9 a7 SrelE
% g § 1 O S oW F oavw §
Xq 999, ST K ¥ 20 7@ qX & S
1900 ¥ da< gT ¥
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St g O Jfe O g
T AT @ AL HC G

ot <A fog 5w AR ¥ A
{GT foF 58 awieT Y ®UAT & I O
gee ¥ TF 43 FAT | AFT @@
TR AT FT T @ g v 1 feY
oY O zzz A1Fd wiIT I AT AT
AT T 9T ST @F $IA A g ALY
& @ | gatad & o geashia T ¥
AT g B ag o 1 72 &, A S wEw
T @R § 3T A1 gHxd 1 PR q@d
¥ Tg AN A T F gt NS
0 gA SR M 1 A TS A S
T W agt g gifae g A T@
g1 A AT F oy o ed §
I FY TET ASH T 1 @ FI A A
e F7 gade d 9y doe O ¥
RIS T EAT AMEA | A7 F qeaedy
¥ ag w21 g 5 2 fafara aa wger
& BT TAT & | oY arfem ¥ wgraw
fF g O fear & B wTe Ferew
NE F LT @ ], Frexw 3T Ay
gfaT T §, S| F fordr & fuforaa
A AEAT WX i qgT qus w1
Q1 fafeT @ ¥ g anfey, @
& {77 AT T ITWWT FWAT ST TEY
gy

T W & 2 CF gHTa AT ARG
F 140 9t f@z gw o fee ¥
Fe e @ear ey a3 A%e & fmm
& a1 weE 33 faw € | @@ A W®
fe fafter & St =war geder fear oma
g AT T AT FE AT | 39 aR
Faqa A AR M AL 1 & g%
IR 2 wFar g FF S oz faofw
AT AT § aE EF H At Jrfed
IM @ & TP A g wfEE oWy
Wt wn gw fafer & w9z isw
WY AT =Ty
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TE F FAATI AN A FTIFTIEE AT
? ag fofqr & s @ | w wEY
# O fafer & ol evan wgi & 717
MY FAAFIIES TAT AR ¥ AT
qEy & 1 a% # Ay ogrer &r g
fodm 1 AafeT W T ', isT
Y a1 gARwrEiE 74, fafer § qma
IW J IWF FWIT AFT W AR
w&ar ¢ agifs fafowr gy =
AT AT fTorg &) R 39 & far
T FAY AT FAARIILS WAl TAEE
R g @ T T gH ERE A
Afgd | g9 F O # g NS 747 @A
ofgd |

Jgt aF &weq fofar & awwy
8, @R A AT FT qAHE Heed
fafar gra g Sifgy | A1 & & ag
wgaT wtea g fF fefag foamgad &
s gur Afede gar £ 3¥ A1 A
oifgd | gEt T ¥ ag W ogwv
&gl gom & 99 ¥ gw A o o9
TG G FT F9H £ I HIEH ¥
w5 wra AT gy 1 s Ay fe
TRQAFT 7T FT W@ & | ag fFaaw @i
W& | HHOFT w7gAT & fF 60 T@=
TR @S ¥ S, wiw dar 2w
FZAT & % 66 TRE IW F @O ¥
AR | FHIY GET WY 66 T@E A
AT A T 50 T 97 AT
o A1fga | W ¥ AW W g
50 9T TF AT F TEHI GO AT
wfed 1 7 wgw & fE g wfa
gga 7 %21 fr w1 fnfar wwofaat
T T A ¥ arey Aar Ad &)
% awar g fF sq wr fgrgearr fafar
T FOF AW AT A002T W
w§ fegmarr forfrr s gwrer ot
WEA FT 78 TIHE TURE £ I F
W] T8, 9T 8 T NEAE a9
# & @fers T A g1, I F AT
ara & fAw 3 AT =rfey
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gar fafor ag7 33faa 7z d
s g e & sfe SaEm @
21 397 Ty oz faar s ag o9 =g
a3, 79 fr @ 2 3a ¥ aga gwfq
FY & | T AG W A, IAT AT By
q, AT G 2w A A E g7 H o
gl T 4, AT gGAT q@EAT F o
g & &1 3 3§ fav faevd
¥ &1 99 & fofm &1 sy
N T & | FE A ¥ ARG, w&@e,
S 8 wig qnm ¢ gad
ATEEY A &1

¥ oF Q| WX AE AT AR
g f& ot fefaw fopmgadr ww=dr &
witde fFar 39 w1 A qrE Trgasd
F a4 fFar ) o @ ¥ arg
IqET AT OTE IEEEE F  gmR
W T AT I 99 & qE
fear | wa 9 & A wE AU A
@1 | T AT 9 98y N9 R
fgw qr fF 39 1 NE 716 Y
F g @7 AR A 9w sed
IJq R FI@T AT qg TS Frao |
qg o Armaa Freat g & o) frm
T W F FFAT Y 37 far qav
Z, 3 M wiw g =fEd, W o)
fegam #t A O T wW oA
7 & o A & Ay 3% °9g 36T Prm
xrAT FUfaT

o ® UF &a WY A AT w7
AT ATEAT § | |9 A@ATT H TFTER0
fr orfeeara s 9 # fafer F ary
guMizgr o g1 & 379 fm wgd
qgATT § Q1 g1 5 A4rgm A AW
FETT T FT WY Jo Fo & @IHA
o 6T 3 1 AT A frfar @ga -
&7 Y 1 afirar ot gwrer # frmea
F1 T fafer # 9= % @ gAa
a1 | gra fag a7z & aw %1 HF o
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IR ¥ G & IM AL 7 AT
sgamer & fawrg ® WY AT w1 IT &
FVT QA BN AT VIR | W19 59 AT
gummg E AN FE At v m Ay #
AT wEAr § 1 nfEwara & atg =
& 0TS AT FF TF FAT 1 T ATqT
¥ g & afmae @A =fgr a7
1 gATdy afer wgw wrw fedw @,
TR W AT ATAT AV W AT AEFRY
ZrEY 1 Fw A Az w08 war fagw
A7 FAW & AT FET @A | WH
farqeaT@ & Amwa 124 FUS WA FI
FIIA &7 AATA & | 360 FUT TEAT AT
fafqr @ dma % arer gw N9y daadiy
A H AT3T AR ATH §, ¥ W AV
N FGE & Jrg IsEAAT IA AT
fergeama agT AmET

Shri A. V. Raghavan (Badagara):
Mr, Deputy-Speaker, Sir, there is a
state in this country which has been
neglected in toto by all the Minis-
tries, including the Ministry of Trans-
port, and that is the State of Kerala.
The story of the second shipyard
shall ever remain a monument of cal-
lous neglect by the Transport Minis-
try. We are now told that an agree-
ment has been signed with Mls.
Mitsubishi Heavy Industries, a Japa-
nese firm, for conducting a basic sur-
vey of the site and preparation of a
preliminary design and detailed pro-
ject report, the first essential steps in

the construction of the shipyard.
Why was this esential require-
ment delayed for so many
years? Today we are asked to

wait till the 30th April 1968 when the
report is expected to be ready. At
this rate, can anybody give a guaran-
tee that this project will be commis-
sioned during this century? It this
project was proposed in any other
State, this shipyard would have
started functioning long ago.

The programme of inter-State roads
and roads of ecomomic importance In
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the first two Plans provide, among
other projects, for the West Coast
Road intended for improving road
communication facilities for the peo-
ple living in the coastal belt. along
the West Coast. This road was de-
signed to pass through the States of
Maharashtra, Mysore and Kerala.
While the entire portion of thc road
in Maharashtra has been completed,
including all the major bridges, in
Kerala not even 50 per cent of the
bridges have been completed yet.
We do not know when the remaining
bridges would be taken up by the
Government. As this is entirely a
central project, I do not know why
this work has been delayed for such
a long time,

The question of constructing bye-
pass roads and aproach roads is ano-
ther dismal story. This is a Cen-
trally-sponsored project and there cam
be no excuse for the delay in com-
pleting this road even during the
Third Plan period.

In Kerala a project to extend the
West Coast Canal from Badagara to
Mahe was undertaken during the
Second Plan. Inland water trans-
port ha; a vita] part to play in the
State of Kerala. The waterways in
Kerala connect several minor ports
and the major port of Cochin. Yet,
the progress made so far to construct
the Badagara-Mahe canal is far from
satisfactory.

There are exccllent possibilities for
developing Beypore in Kerala as am
all-weather port. 1¢ this work is
undertaken the congestion at Calicut
port will be relieved to a great extent.
Besides, the area from Calicut to
Beypore will get a fillip to start new
industries. The cost of transport of
tiles and timber will come down.
Will this project be undertaken at
least during the Fourth Plan period?
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The construction of a pier and
lighthouse at Badagara have not made
any appreciable progress, The pre-
paration of the design and approval
take undue delay. 1 would request
that those works may be completed
without any further delay.

1 would now like to focus the atten-
tion of the Ministry to the neglect
of tourism in Kerala. Kerala has
many tourist attractions and it proper
attention is shown. 1 can assure ycu
that we can have , Switzerland in
‘the East. But due to paucity of
funds and lack of proper publicity
and air facilities, it has . not been
patronised by foreigners. 1f proper-
1y developed, it has tremendous pos-
sibilitics. As yet in  Kerala the
Department of Tourism has not intro-

duced regular sight-seeing tours.
Can it be that home tourists are
Yacking in Kerala. Daily tourist

«oaches from district headquarters to
important tourist centres are bound
to be popular. To begin with, they
may be operated on all holidays.

1 find from the Report that the
Tourist Department proposc to import
fifty air-conditioned cars to provide
better facilities to overscas tourists.
“The Report further says that the
Indian Tourist Transport Undertaking
will operate tourist taxis in Delhi.
Bombay, Calcutta and Madras and, if
considered necessary, in certain other
cities such as Agra, Jaipur, Auranga-
bad etc. Why, Sir, is this omission
of Trivandrum, ‘Bangalore and other
important South Indian cities? These
Dodge-Cornado  air-conditioned cars
should be operated in all the States.

The development of transport co-
‘operatives has not made any head-
way. The provision in the Motor
Vehicles Act in the matter of grant-
ing licences has to pe amended to
encourage the co-operative sector in
the transport industry. There ic 3
proviso ;;: the Motor vehicles Act
which says that, other things being
equal. preference shall be given (c
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co-operative transport societies. But
how can a newly fromed co-operative
society complete with established
private operators? Existing operators
have many qualifications to get pre-
ference over newly-started co-opera-
tive societies. They have experience,
finance and many other qualifications
which a newly-formed co-operative
society can never possess initially.
Hence, suitable amendment has to be
made to the Motor Vehicles Act to
encourage co-operative transport so-
cieties to play their vital role assign-
ed o them in the Plan.

of Transport

In conclusion, | must speak out my
heart on behalf of the unfortunate
people of Kerala who have neither u
representative government nor a rese
ponsible Cabinet Minister in the Gow-
ernmeyp( of India. Therefore, it is up
to you to act on behals of the people
of Kerala. You are ther¢ for the
people and  therefore, your respon-
sihility is great. I, therefore request
vou to consider the problems of
Kerala sympathetically and to do the
ncedfl

V" Dr. Sarojini Mahishi (Dharwar

North): Sir, the Ministry ot Trans-
port embraces many &n important
activity in the country hesides trans
port itself. 1 would like to dwell
upon the particular aspect of the
Department of Tourism handled by
this particular Ministry,

India is a country consisting of
very beautiful, natural, picturesque
spots of beauty throughout the coun-
try ay also places of historical signi-
ficance. The Minister has taken a lot
of interest and has displayed great
enthusiasm also in the activities spe-
cially with reference to tourism.
But with the interest taken, enthusiasm
displayed money invested and the
time taken, T wish we had got specta-
cular progress in the Department of
Tourism. But to our misfortune we
are not able to find that and 1 wourd
like to bring to the notice of the hon.
Minister # few points which. T consi-
der. have to be brought to the notice
of the Ministry for proper correction.
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The Depariment of Tourism in other The Report mentions that hotel

countries 1n the cast, Egypt, Lebanon,
Japan and such other countries, we
find has boosted up tourists by 200 to
300 per cent, but in our country, as
compared to the figures for 1963, we
find t' .t thoe is hisdly a rise of 12
percen.. oo of the facy that
there - o .aaic: or physical limi-
tations for his purucular thing, the
rise i3 only to the extent of 12 per
cent and that also is not reflected in
the foreign exchange returns. I wish
that foreign exchange had risen
simullancously to the extent tourism
has risen in this country,

Ag my hon. friend in the Opposi-
tion just now mentioned, orders have
been placed for 50 air-conditioned
cars to give better facilities to the
overseas tourists in this country. The
extent of amount invested in adver-
tisements in America has risen from
Rs. 5 lakhs to Rs. 20 lakhs and the
expenditure incurred by the Depart-
ment of Tourism i; t¢ ihe wane of
Rs. 2 crores of which 50 per cent
is in foreign exchange including, of
course, the expenditure on foreign
offices, tours, trips and such other
things. In spite of all these things,
the Department of Tourism which
brought in foreign exchange and
which stood fifth in the list of items
that brought in foreign exchange to
the country has gone down to the
ninth place whereas cashew nuts,
leather goods and other things have
shot up in bringing foreign exchange
to our country. 1 appreciate and
congratulate the performance of the
Commerce Ministry in that regard;
but, at the same time I would have
been happy if 1 were given an op-
portunity to congratulate the perfor-
mance of the Department of Tourism
also which could have brought in
greater amount of foreign exchange.
I do not know whether this has come
to the notice of the Minister of
Transvort. Anyway. T wish that bet-
ter attention had been paid towards
this particular thing.

capacit, in this country has arisen in
the previous year only by 130 rooms.
What a sorrowfu]l picture it is? In
such a vast country when we find
daily in the daily papers advertise-
ments for construction and opening
of new luxury, de luxe hotels, which
of course ought to have materialised,
we find that the capacity has arisen
only by a very small extent. This
work of construction has been en-
trusted, I do not know, to how many
agencies. The Works and Housing
Ministry, the PWD, is also intercsted.
in it; the Hotel Corporation is inte-
rested in it. If one thing is entrust-
ed to one agency, that agency can
be held responsible and the respon-
sibility can be fixed; but if it is en-
trusted to a number of hands, it will
be very difficult to sec that things
matcrialise.

W¢ find that a new corporation,.
call- | the Hotel Corporation, has
oo formed. As my hon. friend in
the Opposition pointed out, 1 do mot
know which hands the work of hand-
ling this particular corporation is
going to be entrusted to. It is not a
matter for amateurs to handle this
thing. We wish that the services of’
experienced hands in the department,
who have put in years of service,
will be utilised in this department.

I would like to recall the state-
ment made by the Minister on the
floor of this House on the 24th March
last year saying that there are tenur-
es fixed for certain officers in the
Department of Tourism. but the same
thing was put in a different way om
the 22nd December last year name-
ly, that there is no particular tenure
for an office in the Department of
Tourism. 1 do not know whether I
am capable of grasping the consis-
tency betwcen the two things Any-
way 1 wish that the valuable ser-
vices of experienced people in this
field, people who have put in service
abroad also. will be made use of.
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«¢ Any favourilism or partiality will
not be gn asset to tourism and to the
development of tourism.

Op this occusion [ would iike to
bring to the notice of tne hon. Minis-
ter—it may be a mcre coinciuence—
tiat the top four oflicials in the De-
partment of Tourism come from one
and the same State; the six heads
of offices o tourism abroad out of
nine offices abroad also come irom
the same State from which these four
officials come. It may be a mere
coincidence also, bhut 1 am bringing
it to the notice of the Minister o1
Transport. If it is a matter o send-
ing any delcgation abroad, say to
Korea for the PATA (Pacific Area
Travel Association) Conference, it is
again the four officers coming from
this very State who ure sent abroad
in spite of the fact that officers who
go abroad and attend the conference
are required to come back and offer
their services for organising such
conterences and also help in boosting
up tourism in this country. These
things are to be properly looked into
by the hon, Minister,

Now I come to the soaring prices
charged by hotels which may not be
a very encouraging factor for tourism,
In spite of the regulatory conditions
imposed by the Department of Tou-
rism, namely, that any hotel which
has received any aid—moral, mate-
rial, finanvial, whatever sort of aid—
must abide by the regulatory condi-
tions; but in spite of that, we see
that a hotel that is going to be sche-
duled and inaugurated has put in
very fabulous charges, exorbitant
rates, to the tune of Rs. 50 to Rs. 70
for American style and morc than
that for the western style excluding
the other things. These are only for
accommodation. I do not know why,
having evidence in the Ashoka Hotel
itself that these cannot be morc than
that and in spite of the fact that the
cost of construction of rooms and
other things is not more than what
we find in the Ashoka Hotel, these
should rise to such an extent.
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The number of western style hotels
which are very popuiar among t.u-
rists is very much less in our country.
The number of hotels into which -he
Hotel Classuication Commitice went
and classified these is only 180 or so
out of which hardly seven hotels arc
five-star hoiwels and  only one is «
de luxe hotel.  With meagre facili-
ties available in our country, only
beciuse the demand is great and the
supply is less, can we fleece the tou-

rists and charge such exorbitant
rates?

Last year when the Price Kise
Resistance Movement was on the

Prime Minister appointed a Restou-
rant Pricing Committee. The Minis-
ter has not referred to this Pricing
Committee in the Annual Report;
not a single word has been written
about it. I wish that some repoit
would come from this Ministry as it
is a body constituted under the gui-
dance of the Prime Minister. I hopc,
some report will come from that
committee.

In order to classify hotels in this
country so as to give better facilities
to tourists, a special committee call-
od the Hotel Classification Committec
was appoined. In his answer to
Question No. 464 on the 16th March,
last month, the hon, Minister was
pleased to say that the Hotel Com-
mittee incurred an expenditure of
more than Rs. 1,09,000, toured round
the whole country, took more than a
year and prepared the report. This
report is not presented to the House.
The report ought to have been pre-
sented along with the Resolution of
the Government and some thing
ought to have been implemented also.
The Minister was pleased to say that
the recommendations were accepted
by the Government, in toto. I do
not understand as to what is meant
by the words ‘in toto’, whether any
specific recommendations were ac-
cepted by the Ministry and if o to
what extent they have been imple-
mented. Even if the Committee had
gone beyond its terms of reference
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ur even if those recommendations come to light. Things which

also have been accepted, then of ought to have come to light have rot

course, it is in the interest oi hotei
trade in this country. Now, I would
like to compare the recornmendation
made by the Jha Cummiitee whici
were 1mmplemented within a fortnigut
¢ven though that commitiee had gone
beycnd the t.rms of reference be-

cause 1t was in the interest of tae
hotel trade in this country. There
fore they were implemented. But

anyway, m this case also, I wish that
Government would have placed this'
particular report of the Committee

14 hrs,

Shri Raj Bahadur: The report of
the committee headed by Diwan Cha-
man Lal was presented and all the
action that we took on that report
also was presented to the House. 1|
think the hon. Lady Member is re-
ferring to tne actual classification ol
hotels which we did not think was
advisable on our part to place
.on the Table of the House.

Dr. Sarojini Mahishi: I would like
you to reply when you reply to the
.discussion. Please do not take away
my time.

Mr. Deputy-Speaker: The hon.
Member's time is up,
Dr. Sarojini Mahishi: Just five

more minutes, Sir. 1 was referring
v the Hotel Classification Committee,
Sir. That report is very important,
on which the hotel  trade wus aiso
represented and that is very impor-
tant from the point of view of the
tourists and also the hotel trade in
this country as we are trying to
boost up tourism in this country.

Shrl Basappa (Tiptur): They are
having a Reviewing Committee also.

Dr. Sarojini Mahishi: Things which
ought not to have come to light, like.
for example, the CBI report. have

vome to light. In this annual report
incre 15 referepce to this particular
revicwing  committee,  which,  of
couise, IS not very essential, accord-
wmg to us. 1 hope the House will
appreciate this point and will be
favoured with this report of the Hotel
Classification Committee also

Now, Sir | would like to say a
few words regarding the National
Highways in my State. The Minis-
try of Transport crobraces many a
‘ievelopment activity and 1 cannot
speak on all the things, but this parti-
cuiar point, 1 wish to refer to. The
hon. Minist  for Transport was kind
chough to go to the South and inspect
certain places and see various spots
especially on the West-Coast Road and
the other roads, ore-carrying roads in
the Mysore State with reference to
which the Government submitted an
abstract of Rs. 5.57 crores sometime
earlier. The estimate of the West
Coast Road conne:ting Bombay with
Kanyakumari was without taking in-
to consideration the Kumta-Balaguli
Section and the improvement to the
same road and also widening of this
particular road with 38’ formation
and 22' B.T. Carriageway. That has
now been included in the revised esti-
mate. And the hon. Minister was
pleased to appreciste this particu
revision in the estimates also. I hope
that the technical sanction and neces-
sary financial sanction will be expe-
dited so that the work shall be taken
up and be in progress. This West
Coast Road which is connecting
Bombay with Kanyakumari is very
important. It goes via Goa, Karwar,
Mangalore, Cochin and such other
ports which are very important and
this widening work should be taken
up immediately especially Jecause
that connects important ports also.

1 would refer to two more points
and then conclude. The ore carrying
roads in Mysore State fetch good
amount of foreign exchange and they
should be immediately attended to.
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With reference to Banasandra-Has-
san-Mangalore line, where the forma-
tion recommended is 36' and 22' B.T.
rriageway, the proposal has Dbeen
submitted; and the Ministry, i hope.

will appreciate  the need  for this
work. It runs through a very big
forest and 1s in an area of neavy

tainfall. Therefore, there is neces-
sity for the widening of this road. I
hope the Hon. Minister will appre-
ciate this very well.

The other one is the Talaguppa-
Hannavar Road. An abstract of esti-
mate for the formation of the double
carriageway was also presented.
Even if the Ministey is not iaclined
to accept the double carriage lane I
hope he will try to expedite the work
of the single carriage lane for carry-
ing ore. I trust he will try 10 get the
consent of the Finance Ministry and
cxpedite the same,

Then 1 would like to refer to the
National Highway, No. 4 which is
declared as a highway of strategic
importance. 1 am referring to the
diversion of this No. 4 National High-
way with these diversions at Greater
Bangalore. Kolar, Greater  Hubli-
Dhrawar anq Greater Belgaum. This
also must be immediately attended
to. This is very important road. I
am not taking the time of the House.
As it is a very important road and
is of national, strategic importance I
am referring to this particular point.

There is one more point which 1
would like to mention, and that is
about the Road Research  Station
which wag promised to us. I think.
T am using a strong word. This was
communicated by the Planning Com-
mission in a letter to the State Gov-
ernments and also to the Central
Government, that 5 Road Research
Station should be set up in Mysore
State for the proper utilisation of
the materials available for use for
the widening of the road. That has
not materialised. I hope the hon.
Minister will take al] these things
into congsideration and will be kind
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enough to give immediate technical
aj-oval and also see that financial
approval is obtained immediately.

Shri J. N. IHazarika (Dibrugarh):
I congratulate the Minister for his
taking up certain schemes in the re-
cent years for the development of the
transport system in this country,
part:cularly 1n the eastern region.
Sir, sometime back, one of my pre-
decessors, Shri Gupta said that he
could not appreciate the Govern-
ment's decision to  purchase equity
shares in respect of the River Steam
Navigation Company, but 1 think,
Sir, he is wrong. It is now proper
time for the Government thaty they
have come forward with the scheme
at least to purchase the equity sharcs
from that company.

The history of the compuny shows
that although they gre foreign-
managed and somctimes managed
well yet sometimes they failed mise-
rably. During the past trouble from
the north, when there was a strike
in Pakistan by the crew members
there was a great trouble in the
State of Assam in respect of sup-
plies. Actually the State suffered
quite a lot on account of thay strike.
The management failed at that time
to come up with preper s hemes in
order to stop this strike. Therefore,
Sir, half nationalisatior by purchas-
ing equity shares is 3 welcome ges-
ture for which this Government has
come forward in the interest of trans-

port,

In this company most of the per-
sonne] are Pakistanis: steps should
therefore be taken to nationalise or

Indianise the crew members. Where
their number is very large, where
they control ships =zt all places.

wherever they are, whether in India
or Pakistan, they go on strike when-
ever they like. Therefore, steps
should be taken to Indianise the per-
sonnel as soon as possible because
we cannot depend upon them cent
per cent at least at the time of
emergency. If there 's any trouble
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between India and Pakistan I am
sure, the ships plying at that time
in Pakistan probably wor’t be able
to coiwe out. Therefore, this aspect
of the u..i.on should be remember-
ed by our Government, and steps
should be taken to sce that nationa-
lisation of t'- company itself is tak-
ing plac; as soon as possible. This
Ministry  has  constituted several
transport bodies like Central Road
Transport Corporatiun, Inter-State
Transport Commission Ganga-Brah-
mapuira Transport Boaid etc. These
are very welcome measures which
have been taken in the interest of
the transport industry iu our country.
Particularly, Sir, this has been felt
by Assam, Bengal ara North Bihar.
The activities of these organisations
on the roads are very much felt by
the people and particularly at the
time when the country nceded most
these kinds of transport facilities.
The Ministry came forward and pur-
chased the fleet of vehicles and start-
ed plying it between Calcutta and
Assam. This will solve the transport
problem of Assam and the rest of
India.

1 also thank the Minister for the
new project for which they have

sent proposals—to have the inland
transport system extended between
Brahmaputra and the Gunges. The

conncction of Brahmaoutra and the
Ganges should be done as early as

possible. Whatever the hurdle,
financial or otherwise, is there should
be got over. These two rivers

should be connected so that we can
have a very well-knit river transport
system in our country,

1 thunk toe hon. Ministcr who has
stow,, ome grace to have certain
river ports developed in Assam. Our
friends have spoken for thce develop-
ment of big ports like Kandla, Haldia
and all those things. T am talking
of the development of smal] ports on
that isolated river Brahmaputra. He
has developed two ports, one is Jogi-
gopu and the other i; Pandu, for
which he has made some provisions.
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He has prepared projects and I think
the development of port system in
Assam will be complete if he deve-
lops another half a dozen ports on
the Brahamaputra rmiver. He has
made a provision in the hudget for a
dredger-cum-launch pool. This pro-
vision has not been utilised, as the
Report says during the last year or
sa. 1 think this provision should
have been utilised where exactly this
should have been wutilised. This
should have been utilised on the
development of Brahamaputra river
The last port of Brahamaputra water
system is Dibrugarn which has been
closed since the last earthquake in
1950. Since then the Dibrugarh port
has not been used at all. Therefore,
this dredger should have been used
properly there.

Moreover, not only Brahmaputra
river but small tributaries also
should be used for navigational pur-
pose. There was a multi-purpose
project adumbrated by the Govern-
ment of Assam and later on probably
the Irrigation and Power Ministry
rejected it on some grounds which T
do not know. There was a proposal
for the navigation of the Buri-Dihing
river. That has two important places,
one is Naharkotiya where there is an
oil fleld and the other is Margherita
where coal is produced. If the Buri-
Dihing river is developed for navi-
gation purpose, it will be very useful
for the oil industry g5 well as the
coa]l industry. T request the hon.
Minister, while he is taking special
interest in the river transport sys-
tem in Assam  that he should also
bear in mind that gmall rivers are
dredged and they are made naviga-
ble so that industries of nationa!
importance are given facilities for
river transport. Even large quant'-
ties of tea can come from those areas
by river transport if the river trans-
port facilities are given.

Then. T would request hin to start
a shipyard in Assam also. A shipvard
in Assam, in a small way. will be
very useful for the purpose of deve-
loping small shipping industry =2nd
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river navigation because in times of
emergency we cannot depend upon
the privilege which js, at present,
given to us for river (facilities
through  Pakistan.  Therefore, a
shipyard, in a small way, in Assam
will be of national importance.

I very much thank the Minister for
the steps he has taken particularly
in the Assam region. But I could
not appreciate his work with regard
to roads development. I um speak-
ing about upper Assam region which
is particularly bad. Since the last
two or three years the (vads havc
become so bad that sometimes it iz
difficult for vehicles to toss througi.
These are national highways. Money
is not granted in time. If you go to
the engineers they say that Assan:
Government have not pussed orders
for financial sanction: or udministra-
tive sanction. Then, if you go further
to the S*ate Government, they say that
the Central Government hag not given
the approval and, therefore, itis being
dclayed. For the last two or three
years, some roads have not been
touched for repair work for want of
money. They say that the Central
Government hgs not sanctioned the
money. This is really a very deplor-
ahle condition.

Again, if we complain to the Gov-
ernment of Assam for not developing
the roads anq for not improving the
road conditions, they say, there is no
tractor available. When the emer-
gency arose, all the tra~tors of indi-
genous origin were freezed for  the
purpose of defence and also road rol-
lers were not available for civi} pur-
poses. Scme brok-n and out-of-date
road rollers were requisitioned for
Assam and they were not of any

use. Therefore, the road system
in Assam is very much suffer-
ing. Not only the national high-

wavs but alss the State roads are not
being properly looked into.  In the cir-
cum tancee I request the Minister to
see that sanctions are made ag timely
as possible and that he should also
make ¢ good allucation for the State
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Government from the Central Road
Fund besides giving grants for natio-
nal highways in Assam.

N o : ey W, 9 aw
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F o 9% g1 A 39 W & wifqw
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wa 73 o7 a5 it w1 o) g W
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e §



9515 D. G—Min.

[+ =]

T & gfom ¥ gy # 39 w7
ST g | i v g Fafon &
SKTORY THT G T HIAT 1 /Y 1962—
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FAT W TH g4 § FD a0 G100
& T 2 FC §, FAA q w1H TG
AT | qF HTH JT FIA G TRIE | A9
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g FTeaeA o7 famto Iy a1
g 4@ WA @ Arq g & o T oy
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FIGRYA q97 @ &, a1 Fher T @
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I TUNFT G § | Wq A wE &
T F FTGRS T 7 qIT Ty §
A BN g 7 HRA FERNWA w7
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¥ ooy guidRen g AT F
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£ FTH 1 I EAT § | ;S fA7 Iy
et ¥ Fgr & FiF Y BTRA SR
T FEY WY § T IF A &
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AR AW A T 74 & e AgwET
FT qga woOT W § | A N qga
gyt wqr & 3fET agt ¥ A aramEm
F sgEeT W | AgT o & g gars
FE FY AT AG R | ¥ J 0w o
aTY ¥ Wi AT FY F, A I9 A IO
fe v agr o ¥ fag gard sgor W
wEeqr g, #Y gy A, a1 99 A wv
f& & g3 s T ¥ A A
A T & AF AT A LA *
w7 AT qgT A AT WATRY 1 Ay
ug feafa wig 7 § | Tgmw ¥ @
F wivforr Wi Wt gam wgenget T
£ S H feaqy s wfgy o
@l WA A & fag gard s #
saeqy w0 Aifgw | wW@ifs @R E
fazeft qreft o qEem Al W

T Rt & ag & grdar w<@r
s miwm ad & i ot agex
Hfow der ® FAT w7

Shri Maniyangadan (Kottayam):
Mr. Deputy-Speaker, I rise to support
the Demands for Grants of thig Min-
istry. Though there are various
short-falls to be mentioned, in
my opinion the Ministry has done a
lot of good work for the development
of transport in the country.

Coming to major ports, reference
was made to the recent reports of the
Estimates Committee. T do not want
to go into that, but it is disheartening
to see that the progress made for the
development of these ports is not
satisfactory. 1 may make  special
mention of Cochin port. This is the
only major port in the State of Kerala,
and one of the best natural harbours
in the South, perhaps in the whole of
Asia. Regarding the Cochin port I
feel that sinccre efforts are not made
by the Government to develop it.
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The Cochin port ig now administer-
ed under the Major Ports Act, and
the facilities that are required there,
edpecially in view of the industrial
development of that State, the start-
ing of the oil refinery and also the
proposed ship yard, assume very great
importance. The additional facilities
required include the provision of ad-
ditional docks, mooring boats, fast
pilot launch, better harbour lighting,
fumigation facilitles, etc. Another
thing that is necessary is the construc-
tion of additional berths which could
accommodate super-tankers and other
big and deep draft vessels used for
the carriage of bulk cargo. The en-
trance channel as well ag the turning
basin also have to be deepened and
widened. If these things are done,
the Cochin port will be of great use
to the State and alsd to the natlon. I
request that the Government will
take note of these facts and do the
necessary things for the development
of this port.

Coming to minor and intermediate
ports, the Third Plan period has not
Yeen a satisfactory one. Schemes in-
cluded in the Third Plan as per the
recommendations of the Intermediate
Ports Development Committee are
not being properly executed. In the
State sector itself, during the Third
Plan  period, schemes costing
Rs. 843.78 lakhs have been included,
but up till now the amount spent is
only Rs. 236.72 lakhs. This is really
miserable. As regards the State of
Kerala, regarding minor ports, of
the total amount allotted, namely
Rse. 155.65 lakhs only Rs. 36.14 lakhs
have been spent so far. I do not know
why such thrift is shown in the mat-
ter of development of these ports. I
do not want to go into each port.
There i3 a  proposal now pending
before the Government regarding the
Neendakara lighterage port. The
estimates have been submitted long
ago, but hitherto the sanction has not
been accorded. 1 request that the
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sanction may be given as

early as
possible.

Regarding the shipbuilding yard,
several Members have referred to
that, the second shipbuilding yard at
Cochin. It has become so scandal-
ous. It was started in the Second
Plan, I mean it was included in the
Second Plan. What has happened to
that up till now? The report of the
Ministry says—I think it was refer-
red to by somebody....

Shri Bade: The Congress Party has

made capital out of it during the
elections.

Shri Raj Bahadur: Rightly.

Shri Maniyangadan: During the
recent two or three elections, the
Congress Party was in fact handi-

capped by this Cochin shipyard. My

friend says that we were making
capital out of it.
As regards thig Cochin  shipyard

the report says that the State Gov-
ernment has done all that it should
do. They have acquired the land
and other works are being done by
the State Government. As regards
the Central Government ‘an agree-
ment has been signed with Messrs
Mitsubishi Heavy Industries, Japan
on 1-2-65 for conducting a basic sur-
vey of the site and preparation of a
preliminary design and detailed Pro-
ject report, the first essential steps
in the construction of a shipyard.”
And this report is expected by the
30th April, 1966 that is by the end
of the Third Plan. So, in respect of
a project which was included in the
Second Plan, what is going to hap-
pen by the end of the Third Plan s
that a report is expected, ang that
report, according to the Government,
is “the first essential step in the
construction of a  shipyard”. God
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alone knows when this shipyard will
come into being! I believe certain
mecessary steps would be taken to
expedite this. I am not speaking as
a Member from Kerala. This is of
nationa) importance; several Mem-
bers from the Opposition and also
from this side have spoken about the
shipbuilding yard, and I believe
Government will take the matter
more scriously and do whatever is
possible to expedite this shipbuilding
yard. As I submitted earlier, it has
become so scandalous. Wherever you
g0, especially in the State of Kerala.
everybody asks “what has happened
to this second shipbuilding yard?”
Now certain preliminary works are
expected to be started soon as per an
agreement entered into with that
company and the report ijs expected
by the end, or on the last day, of the
Third Five Year Plan. What is going
to happen in the Fourth Plan, no-
body knows.

Another point which is of great im-
portance as regards Kerala is inland
navigation. I am speaking mostly
about things relating to Kerala for
this reason also that there is at pre-
sent no elected State Government
there and the Centre is  responsible
for executing the works falling
within the State sector also—and also
things to be done by the Centre.
Kerala State among all the States in
India is placed in a very favourable
position in regard to inland water

transport.
The total length of navigable
routes in the States is 1,885 K.M.

ie. about 20% of the inland water-
ways in the whole of India. There
are bottlenecks facing the State's
waterways. The renovation of the
west coast canal which was referred
to by someone is a very important
thing.

According to the trafic survey on
inland navigation conducted in 1058
by the Inland Water Transport Com-
mittee at the instance of the Gov-
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ernment of India, they suggested a
capital investment of Rs. 49 crores.
Only a very very small portion of
that has been spent for the works. I
suggest that that report may be taken

serious note of and all the major
items of work may be done. 1 re-
quest the Government to take up
Badagara Valapatnam Canal, im-

provements to the West Coast Canal
and some other canals that are of im-
portance there now.

Regarding the road transport in the
State, I only want to mention about
the National Highway No. 47, It is not
yet fully developed. In the Kerala
Sector, there are serious bottlenecks

in the form of weak bridges and also
narrow winding stretches.
of course the bridge at

Needakara has been taken up. There
arc two other bridges which are very
old and weak; at Chalakudi and
Puthukad. As regards the narrow
winding stretches, 1 may mention
that a portion from Arur to Welling-
ton island requires to be improved.
Then some other bridges also have
to be improved.

hon.

Mr, Deputy-Speaker: The

Member's time is up.

Shri Maniyangadan: Regarding the
West Coast Road, part of Bombay-
Cape Comerin Road was mentioned.
This is a very important road.
The portion Challssery—Cannanore
portion of this road has to be widened
to serve as a dual-line carriage way.
My submission is that this West
Coast Road is an important road and
that has to be converted into a Natio-
nal Highway.

ot gew wrx wouT@  (2T9)
# 0% =gweqT w1 FETE AT wEA
21 gea X ™ oawm wvw A
i

Mr. Deputy-Speaker: Have jyou
finished? The quorug has been chal-
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lenged. The bell ijs being rung. Now
there is quorum. The hon. Member
may continue now.

Shri Maniyangadan: Coming to the
question of tourism since my time is
very short, I do not want to go into
every detail about the importance of
tourism ete. This is very well re-
alised by the Government and the hon.
Minister is very enthusiastic about
that. Kerala excels in scenic beauty
and it attracts several tourists, I
only want to make a mention about
a few places of tourist importance
in Kerala viz,, Tekkadi-Edapalayam,
Kovalam and Bolghatty. There are
no adequate facilities. There are no
modern hotels here. I request the
Government to take this up as a
Central project as they are respon-
sible for the construction of modern
and beautiful hotels. They may pro-
vide all the modern amenities to
these places. For development of the
spots 1 may also suggest one other
place called Kumaragam in Kottayam
District. This is also a spot of great
attaction for tourists. If that also is
taken up and developed, that will
attract a lot of tourists and thereby
develop Kerala.

Mr. Deputy-Speaker: Shri
Sarma.

A. T

Shri A. T. Sarma (Chatrapur): Mr.
Deputy-Speaker, Sir, I thank you for
having given me the permission to
speak a few words on this subject.
1 wholeheartedly support the Demar 1
of this Ministry. In the aviatiin
age transport forms a very important
part but the allotment made does
not suffice at all for improvement of

all the items which the Transport
Ministry is dealing with. It is, there-
fore. necessary that the  allotment
should be enhanced. Transport

means either by water, road or air.
But, my State is lacking in all the
three means. The other day I could
not speak on the Aviation. My State
bas no aviation—air transport—faci-
lity at all. Only twice in a week
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man can travel by air from Dum
Dum to Bhubaneswar and vice versa.
Orissa has no connection with the rest

of the States hence this does not
operate  satisfactorily. Our peo-
ple have no opporutnity at
all to travel by air. So, !

would first draw the attention of the
concerned hon. Minister to this fact.
Secondly, my State requires improve-
ment in transport by water. My
State forms part of a coastal area. In
the olden days it had so many ports.
In our old literature we find that in
foreign countries the people of my
State used to establish colonies. At
present also there are certain temples
which are being constructed by the re-
sidents of my State. For instance 1
may mention the places like Jawa,
Bali etc. Those old ports have been
neglected. The ports at Gopalpur,
Puri and Chandwali used to operate.
But, nowadays, it is a matter of regret
that they have been totally neglected.
I therefore urge upon the Ministry to
pay a little more attenion to these
ports—at least to the port ‘Gopalpur’.
The Government have decided to es-

tablish a cantonment at Gopal-
pur. Gopalpur used to send
so many coolies to Burma

an other countries. Now it is in a
ruinous state. So, I wish to draw
the attention of the hon. Minister
for the improvement of the port at

Gopalpur. Very recently, the Para-
dip port was constructed. 1  think
that this is the only port which

could be constructed within the sti-
pulated time in India. In spite of
the fact that there was no en-
couragement from the Centre, the
State has taken the bold step under
the able guidance of the former Chiet
Minister of my State, Shri Biju
Patnaik, and thanks to his daring
nature, this port could be construct-
ed. But this port has no link at all
with the sources of supply. Paradip
port is jsolated from the sources
because of lack of transport. This
port is going to function in August,
and it has to export manganese and
iron ores from the mining sources at
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Kendusar, Sukhinda and Nayagarh,
but for lack of transport it cannot
work satisfactorily. So, it is essen-
tial that communication should be
developed to this port so that it will
work satisfactorily. I want to draw
special attention to this matter
because we have only that port in
our State, and without the develop-

ment of communications, this port
cannot work at all. Of course, the
Central Government are going to

take over the control of the port. So,
in this context, it is essential that the
port should be developed, and for
this purpose, communicationg should
be developed as early ag possible.

develop-
the

In regard to waterways
ment, I would like to mention
Chilka lake scheme. This was sur-
veyed, and some action was taken
on the development of that lake, but
1 am surprised that till now no ac-
tion has been taken on this matter.
‘This lake requires development, and
if it is developed, the result will be
very attractive. It will have a link

with other parts of the State and
navigation will be available for the
residents of three districts. So, I

would request the hon. Minister to
take proper action on the project,
which had been initiated about three
years ago.

In regard to tourism I would sub-
mit that in these days tourism is
very essential. Though my State is
very poor, it hag attractive scenery.
It has lakes, mountains, forests, water-
falls, highlands, lowlands and every-
thing that a tourist is eager to visit.
But these places could not be visited
for lack of communications. Even in
regard to Konarak which has attrac-
ted the attention of Government, and
in respect of which some amounts
were sanctioned, nothing has
materialised yet. The construction of
the fair-weather road to Konarak has
not yet been completed. I do not
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lnow wihen it will be  completed.
The Central Government have al-
ready proposed to construct a big
hntel there and that would be a hotel
of the modern type. But I do not
know how in the absence of proper
communication facilities the hotel
would be workable in practice. Kona-
rak stands second only to Taj Mahal,
and it will attract people from all
parts of the world, but it is lacking
in proper transport facilities.

There are many other interesting
attractions for tourists in my State.
It is full of temples. There are
saveral temples of the Konarak type
ju the interior of the State, which
have not been taken up for develop-
ment as places of tourist attraction.
I would draw the attention of the
hon. Minister to the Kiching tample
in Mayurbhanj, and temple at Jey-
pore constructed during the Nandal
dynasty. They are exccllent temples
which could be visited by tourists. If
these temples are made accessible to
the touristg the whole State will turn
out to be the finest State in India.
My State is full of mines. Though
poor, it is the treasure of minerals.
But because of lack of development,
it is not attracting people from
different parts. If a sub-office could
be established at Bhubaneshwar, then
T feel that proper steps will be taken
in this regard.

ot gew W wgw@ : cmiemer
ARET, ESE § wrw Ay 7
Mr. Deputy-Speaker: Shri A. T.
Sarma may resume his seat. The
quorum has been challenged. The
bell is being rung—Now there is
quorum. Shri A. T. Sarma may

now continue his speech.

Shrl A. T. Sarma: My State s
very poor 8o far as finance is con-
cerned. It had been neglected from
the very beginning. It was only
after the formation of my State into
a separate Province that our leaders
began taking keen interest in its
development. But unfortunately
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some adverse action was taken just
10 check the progress of my State.
Of course, the Opposition Party is
taking advantage and making the ut-
most attempts to give a bad name
to the Congress and to my leaders.
It is in this background that I would
request the hon. Minister to take
special interest in the matter of the
development of my State.

The hon. Minister may help the
State in three ways. He may grant
a special contribution to the State;
he may recommend to the proper au-
thorities to grant loans for the
development of my State, and third-
ly, he may grant loans interest-free
to the State for its development.

In conclusion, I would urge the
hon. Minister to turn my State into
a tourist attraction, because all sorts
of attractive things are available
there in abundance. Even the water-
falls are attractive, the highlands are
attractive, and all sorts of scemeries
are there in my State. So, I would
request that special care should be
taken for development of tourism in
my State.

Shri S. Kandappan (Tiruchen-
gode): The report of this Ministry
is quite discouraging, and I have a
suspicion that even the hon. Minister
is not very much pleased with it
Even though the scope of work of
this Ministry is very vast, my
grievance is that even the works that
have been earmarked have not been
implemented and the sanctioned
amounts have not been spent, as ex-
peditiously as they ought to have
been.

15 hrs.

1 would like to draw the attention
of the hon. Minister to a specific
scheme which I had already refer-
red to him through some letters. In
the report for the year 1962.63,
there was a scheme taken up under
the heading ‘Centrally-aided State
roads of inter-State or economic im-

APRIL 15, 1863

of Transport 9528

portance’. On page 26 of the Report, [
find that there was a grant of Rs. 15
lakhs for improvement of the Madras
State section of the road connecting
Mettur in Madras State with Madhes-
waram in Mysore State via Kolattur.

Mettur is an industrial centre, and
Kolattur through which this road
goes, is a very backward area. The

Madheswaram Koil is a pilgrim centre
drawing huge crowds every year. This
road is very important. I do not know
what has happened to it after two
years of sanction. In fact, in March
last year, I had written a letter to the
hon. Minister drawing his attention to
this. Again I wrote to him in June.
He assured me through a letter that
he was having the matter looked into.
I do not know what has happened to
that, whether he has forgotten the
whole affair, what with his other
activities, or whether he has taken up
the matter with the State or not. But
1 would like to tell him that the road
is not yet taken up and nothing has
been done by way of even a small
survey or some such thing. So I would
urge upon him to bestow his attention
to schemes of this nature where the
money has been sanctioned but is ly-
ing unutilised.

Then there is another important as-
pect of highways pertaining to my
State. There is some sort of an inno-
vation introduced by the State Minis-
try whereby all vehicles passing
through newly constructed bridges—I
do not know whether this system is
prevalent in other States—are charged
rupee one or two and even more in
some cases. It is almost like a day-
light highway robbery. I would re-
quest the Minister to look into this.

Shri Raj Bahadur: Collection of
tolls is highway robbery?

Shri S. Kandappan: Tolls on newly
constructed bridges. This is a new
system. It did not exist even during
the British days. If I have to pass
through the Cauvery river in a boat,
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I have to pay only one or two annas.
1 I have to take my vehicle along,
that is, my car, I have to pay eight
annas. Whereas if I have to pass
through a newly-constructed bridge,
they charge one, two or even more
rupees. At this rate, I am afraid, we
cannot move on our highways, This
«oes not look nice or proper. I would
request the Minister to see if anything
«could be done. The excuse offered by
the State is that they are in need of
funds; they do not have adequate
funds for taking up other works of
-constructing bridges or roads; so they
want to collect funds this way. I do
not know whether in the existing
state of their economy, the Central
‘Government are in a position to pro-
vide further funds. Navertheless, I
request the Minister to give sympathe-
tic consideration to our requirements.
After all there are not many places
where bridges are needed in Tamil
Nad—comparatively speaking, that is

in other States more bridges are
needed.
An hon. Member: How?

Shri S. Kandappan: Because there
are not many hilly tracts or rivers cut-
ting into. There are only a few
rivers. Among them is Cauvery which
may need some more bridges over it.

Specifically 1 would refer to two
places and request the Minister to
take that into consideration. One is
Poolampatti near Mettur, and another
is Komarpalayam. The national high.
way from Madras to Calicut now
passes through a very old, dilapidated
small bridge, which is not in a posi-
tion to carry the heavy flow of traffic
prevalent in that area. That bridge at
Komarapalayam can be widened and
strengthened or a new bridge can be
constructed at that site.

I am heartened by the fact that
there is one west coast road cons-
truction in that area. I would like to
draw attention to the fact that there
1s a similar necessity for a road on the
east coast also. I think this matter
has already been taken up by the
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State. 1 hope the Minister will do
something with regard to that.

These roads, apart from connecting
places in States through which they
pass, also help, to a great extent,
coastal traffic and shipping. This as-
pect has been referred to by many
speakers preceding me. But I would
like to draw pointed attention to a
very important factor concerning the
Sethusamudram project, which has
not been referred to by any Member.
I am thankful to Members who have
referred to the Tuticorin project,
which is a very important one and
which Government are taking up
now. But it is not expedited as much
as we would wish it to be. I  hope
Government will do  something to
speed it up.

As regards the Sethusamudram pro-
ject, a project committee set up by
Government in 1955 drew attention in
its report to the necessity of taking
up the Tuticorin project along with
the Sethusamudram project. The
Sethusamudram project, apart from
the financial implications or the bene-
fits that may accrue out of it, is a very
important one and should be given
priority on a footing of emergency. I
say this for this reason. If we look
at the map, we find that the Bay of
Bangal mecets the Arabian sea at the
southern tip of our land through the
Indian Ocean. But actually a Dbig
vessel has to go round Ceylon and it
cannot cut across that shorter route.
So in gpite of our having a very ex-
tended coastline, ncarly about 6,000
kms., we are not able to have unin-
terrupted coastal navigation so far.
'This is, I think, a reflection on the
working of this Ministry. They must
see to it that the Sethusamudram pro-
ject is taken up immediately with all
the spseed that it reqquires,

I am insisting on this from another
angle also. I am not advocating 1t
simply on the ground that it will be
a project in the vicinity of my State.
1 would say it is an all-Indla project
and very important for the purposes
of our Navy. I we cannot reach the
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eastern coast from the western coast
without rounding Ceylon, I do not
think we can achieve anything subs-
tantial by way of defence or otherwise
in that particular sector. So I would
urge on Government and the Ministry
to bestow their immediate attention
to this problem and take up this pro-
ject along with the Tuticorin project
which they are now taking up.

Shri Muthiah (Tirunelveli): Mr. De-
puty-Speaker, at the outset, I deem
it my duty to pay my sincere tribute
to the hon. Minister of Transport,
Shri Raj Bahadur, for the excellent
work that he is doing in his fleld. He
is doing commendable service to the
cause of shipping and port develop-
ment,

The total demands for grants of the
Ministry of Transport for 1965-66
amounts to Rs. 101.9 crores. The total
outlay on ports is Rs. 9 crores, and the
outlay on the Tuticorin Harbour pro-
ject is Rs. 2 crores.

1 will first speak of the Tutocorin
port which is in my constituency. We,
the people of Tuticorin, are deeply
rrateful to the Prime Minister of
India, Shri Lal Bahadur Shastri, for
inaugurating the construction of the
T'uticorin harbour on  5th November
1964 We are also thankful to the
Minister of Transport, Shri Raj Baha-
dur, and Shri Kamaraj for participat-
ing in the function. The Prime Minis-
ter and the Transport Minister were
impressed by the quick tempo of work
in the harbour area. The Prime Min-
ister announced on that day that the
construction of the harbour should be
finished by the end of 1968, one year
in advance of the target date 1969.

The detailed project report and the
revised estimates for the harbour pro-
ject of Rs. 24 crores including foreign
exchange amounting to Rs. 1.78 crores,
are being examined and cleared by
the various committees and the Minis-
try. Shri Tarlok Singh, Member,
Planning Commission, observed in
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Madras in 1964 that the target date of
completion should be advanced by
one year, and for that purpose, more
funds should be allotted in the Third
Plan than already provided for.

% shall now refer to the funds allot-
ted in 1963-64 and 1964-65. Before the
policy decision was taken, the amount
allotted was Rs. 10 lakhs. After the
decision was taken, Rs. 100 lakhs was
announced. The hon. Minister of
Transport announced at Tuticorin in
May, 1963, the sanction of Rs. 100
lakhs for 1963-64. Depending on that
announcement, the harbour authorities
spent Rs. 115 lakhs in 1963-64, but the

Ministry sanctioned only Rs. 738
lakhs.
To expedite construction, it was

proposed in November, 1963, that Rs.
4 crores should be spent in 1984-65.
but the Ministry sanctioned only Rs.
113'5 lakhs for 1864-65. Again, a re-
vised estimate of Rs. 280 lakhs was
submitted to the Ministry for 1964-65,
but only Rs. 174 lakhs was sanctioned
in all for the year 1964-65 by the
Central Government.

The minimum amount required for
1964-65 was Rs. 200 lakhs, and this
amount was spent in that year in an-
ticipation of sanction. So far, a sum of
Rs. 225 lakhs has been spent on the
project up to the end of 1964, but no
work has been undertaken since De-
cember, 1964, for want of funds. I
would request that the allotment for
1964-65 should be revised to Rs. 200
lakhs from Rs. 174 lakhs; and the al-
lotment for 1965-66 should be revised
1o Rs. 400 lakhs from Rs. 200 lakhs, so
that the Third Plan expenditure might
come to Rs. 7 crores agains Rs. 5 crores
allotted. Only then the work can be
advanced and the target date can be
reached.

I wili now come to the construction
work. The major work on the pro-
ject has yet to begin. The harbour
construction work hag practically not
yet been commenoed, The breakwaters
and the berths are yet to be built.
Only the northern breakwater has
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commenced and constructed up to 700
feet, up to a depth of 9 feet in the seu.
The southern breakwater construction
has not yet been commenced. Each
breakwater is to be 9,000 feet long.
The two breakwaters with noses are
estimated to cost Rs. 11°64 crores, but
only Rs. 31-24 lakhs has been sanc-
tioneq so far for the two breakwaters.

In addition to more funds, three
cranes are immediatly required for the
construction of the breakwaters, They
have not been bought yet. A sum
of Rs, 22-75 lakhs has been sanction-
ed for this purpose in March, 1965,
involving a foreign exchange compo-
nent of Rs. 55,000. I submit that the
necessary foreign exchange should be
released and the three craneg should
be purchased without delay.

Then I come to the Budget estimates
for the project for 1965-66. Rs. 200
lakhs has been allotted for 1965-66.
The break-up of thc expenditure of
this sum is as under:

(1) Preliminary expenses .. Rs. 1.7 lakhs
(2) Land acquisition » 2.5 5
(3) Works .. 5 1430
(4) Establishment s 9.0
(5) Tools and plant . s 310,
(6) Misccllaneous e L6,
(7) Suspense Lo 100,

The item of Works should cover the
construction of the two breakwaters,
the second stage of staff quarters—142
in number, a y, an el

tary school and a post office, The cons-
truction of the breakwaters should
commence in May or June, 1965 long
before the northeast monsoon sets in.
The sum of Rs. 200 lakhs provided
for 1965-88 ig most inadequate. At this
rate, the project may go up even to
the end of the Fifth Plan, i.e., 1976.
Such a delay is not beneficial either to
the Government or to the country.

The break-up of expenditure, ac-
cording to the revised estimates in the
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Detailed Project Report, is as under:

1963-64—work to the value of Rs. 1 crore
1964-65— » » s 2.5
1965-66— » » 4.0,
1966-67— » » » 6.0,
1967-68— » » » 6.0,
1968-69— » ”» » 4.49

The total is Rs. 23:99 crores or Rs, 24
crores. This break-up should be ad-
hered to in the annual allotments,
and according to it, Rs. 4 crores should
be allotted for this year, namely 1965-
66.

The Minister of Transport made in
reassuring statement in the meeting
of the Consultative Committee for
Transport on 22nd March, 1965. He
said: .

“It is the objective of the Gov-
ernment to push ahead with the
project ag fast as possible.”

I appeal to him with all the earnest-
ness at my command to speed up the
Tuticorin harbour project.

I come next to the Sethusamudram
project. This is a project of great na-
tional importance, and it is of great
value commercially and strategically.
Shri Kandappan hag just referred to
this. This will save a lot of distance,
time and money for ships which other-
wise will have to go round Ceylon.
This will save for India all the money
that now ships have to spend at
Colombo harbour.

The Sethusamudram project and
Taticorin harbour project are both in-
terlinked and inseparable as was well
stresscd by the Ramaswamy Mudaliar
Committee. One cannot flourish with-
out the other.

The revised estimate for this pro-
ject is Rs. 22 crores, including Rs. 4-5
crores in foreign exchange. A detailed
project report, prepared by the Mad-
ras Government, under the scrutiny
of the high-level technical committee
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appointed by the Union Transport Mi-
nistry. The revised estimate for 1964-
-65 for this project is Rs, 1 lakh. The
Budget estimate for 1965-66 is Rs. 35
lakhs. The Madras Government is
most earnest about this scheme and is
most helpful. Land acquisition is in
quick progress. The preliminary sur-
vey is over. The scheme is to be im-
plemented in the Fourth Plan, The
Prime Minister gave us an assurance
at Tuticorin and Madras in Novem-
ber, 1964, that the Sethusamudram pro-
ject would be included in the Fourth
Plan. The Transport Mnister was also
kind enough to give assurances to the
same effect,

The Sixtyninth Report of the Esti-
mates Committee is worth mentioning
in this context. They have re-
cemmended that the Sethusamudram
project should be taken up for execu-
tion without avoidable delay if it s
found cconomic and feasible,

A Chief Engineer has to be appoint-
eq immediately to take up the work
of the Sethusamudram project.

Now I come to roads. Rs. 66 crores
has been allotted for 1965-66 for na-
tional highways and border roads. In
this connection, I would like to submit
to the hon, Minister that the East
Coast Road from Madras to Kanya
Kumari should be taken up as a na-
tional highway in the Fourth Plan. He
has given heartening assurances to
that effect several times in the meet-
ingg of the Consultative Committee.
This road should be taken up as a na-
tional highway in view of the Tutico-
rin harbour project and the Sethusam-
udram project,

The allocations in the Fourth Plan
for roads are not enough. Rs. 1,150
crores was recommended by the work-
ing group. but only Rs. 750 crores is
likely to be approved.

A Rural Road Fund, as stressed by
our Minister, is very essential, and
this should be set up in order to deve-
“lop rural roads.
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One word about tourism. The Mi-
nister is doing a lot to develop tou-
rism. The Ministry is setting up two
corporations—India Tourism Hotel
Corporation and India Tourism Cor-
poration. With regard to the first, I
want to submit that it is a welcome
move on the part of the Ministry. The
Government of UAR are building a
number of first class hotels in Cairo,
Alexandria and other places, and they
are earning a lot of foreign exchange
thereby. This information was given
to me by Members of Parliament of
UAR in October, 1964, when I was
in Cairo. So, our Government is mak-
ing a good move, and I am sure that
the Centra] Government wil] earn a
lot of foreign exchange and income by
building first class hotels with all the
modern facilities to attract foreign
tourists, and Indian tourists.

Lastly, I appeal to the Minister to
develop Kanyakumari as a tourist
centre, to construct a good hotel there
with all modern facilities in order to
attract tcurists, both foreign and In-
dian, and also to take steps to build
the proposed lighthouse there.

Shri D, B. Raju (Narsapur): I rise
to support the Demands of the Minis-
try of Transport,

Even though the progress achieved
in the construcion of border roads and
national highways is quite consi-
derable, I wish more could have been
achieved in this field in this Emer-
gency.

The establishment of a Directorate
of Inland Water Transport in the Mi-
nistry of Transport is noteworthy. We
are in great need of developing the
inland water transport system in the
country to ease the transport problem.
1 hope the newly created Directorate
will fulfil its task with efficiency and
develop an inland transport network
in the near future.

Sir, I strongly feel it is my duty to
draw the attention of the Ministry
about the importance of the rail-cum-
road bridge over Godavary river at
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Rajahmundry. Many representations
have already been made by the public
regarding the wisdom and the neces-
sity of the construction of the rail-
cum-road bridge at Rajahmundry both
1o the central and State Governments.
The importance of the bridge and the
demand from the public for it was
personally explained to the hon. Prime
Minister on 24th December, 1964 by
thirty Members of Parliament from
Andhra Pradesh, The hon, Prime Mi-
nister was kind enough to promise to
consider the matter. In one of the
informal consultative committee meet-
ings of this Ministry, I wanted to
know the latest position of this bridge.
To my surprise 1 wag informed by the
hon. Minister on 22nd March, 1985 that
he had no information about the rep-
resentation of thirty Members to the
hon. Prime Minister on this subject.
1 wondered with what great co-ordi-
nation our departments were func-
tioning. It is surprising to me to note
that a memorandum submitted to the
hon. Prime Minister by thirty mem-
bers of Parliament could not reach
the hon, Minister concerned even after
a period of three months. I earnestly
hope at least by this time, it would
have reached the Minister and he will
throw some light on the Govern-
ments’s views on this subject.

Sir, now I submit to the House the
importance anq urgency for the cons-
truction of the above rail-cum-road
bridge. Rajahmundry is on the bank
of the sacred river Godavary with a
population of 1'5 lakhs and is an im-
portant centre of pilgrimage from
times immemorial lying in the ageold
pilgrim route from Banaras to Rames-
waram. The grand southern trunk
road right from the time of Asoka who
first conceived of trunk roads in this
country was passing through this town,
The roads on either side of the Goda-
vary river near Rajahmundry have
not been linked by the pridge so far
and all the road traffic on this route
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is either being detoured through the
Dawaleswaram Anicut for about three
months during summer or being tran-
shipped through ferries across Goda-
vary, causing considerable waste of
time and great monetary loss to the
nation.

The following figures will roughly
give the magnitude of the annual tra-
flic crossing Godavary at Rajahmun-
dry. The number of vehicles tran-
shipped by ferry is 50,000; goods
transhipped exclusive of foodgrains
come to about 1'5 lakh tons; the num-
ber of passengers crossing the river,
excluding long distance passengers
comes to about 16 lakhs. This aresa is
contributing to Government revenues
substantially. Income derived by the
Government by commercial taxes
comes to Rs. 2:75 crores; income tax
for the Centre comes to Rs. 3.5 crores;
sugarcane cess, Rs. 1.25 crores; central
excise duty on tobacco Rs. 1.35 crores,
direct and indirect taxes paid by the
road transport Rs. 195 crores.
The above figures are exclusive of re-
venues such as land tax, water tax,
etc.

Naturally the people of this area
have a right to request the Govern-
ment o link the missing gap of the
national highway which is passing
through their land. They are very much
agitated to get the longfelt desire to be
fulfilled now. Thig bridge will shor-
ten the distance of Madras—Calcutta
national highway by nearly thirty
miles. This is estimated to effect a
saving of one million literes of petro-
leum products every year, which it-
self is considerable saving to the na-
tion, especially during the emergency
periods. It ig further estimateq that
it will bring in a saving of nearly 2'6
lakhs of transport vehicle hours and
less wear on tyres equivalent to 20 mil-
lion miles. These are stupendous ad-
vantages when compared to the in-
vestment of only Rs. 2 crores.
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The construction of the second rail-
way bridge over Godavary at Rajah-
mundry has been taken up just now.
Since the piers are going to be thirty
feet wide with a foundation of 110
depth an 18 feet roadway can be easily
planneq with the new rail bridge even
at this stage. So, it is the most appro-
priate time for the Government to
take a decision to convert the rail
bridge into rail-cum-road bridge as
this combination will bring in consi-
derable saving to the nation. If this
decision is not taken now, the Gov-
ernment may have to unwisely spend
more moncy on constructing a sepa-
rate road bridge in the very near fu-
ture, as otherwise the traffic demands
of the region cannot be met with by
the existing facilities.

The idea of the rail-cum road bridge
was highly commended by our beloved
late Prime Minister, Shri Jawaharlal
Nehru. Opening the rail-cum-road
bridge over the Ganges at Mokamah in
Bihar in 1960, he expressed himself as
follows;

“I commend this idea of a road
cum-rail bridge and I wish to say
that in future whenever we plan
a rail bridge a roag way must
also be included on it to meet the
needs of the local people. A small
fee by way of tolls can be levied
if necessary on the vehicles using
the bridge to meet the costg of
construction.”

A great leader like the late Shri
Jawaharlal Nehru could correctly vis-
uvalise the importance of the rail-cum-
road bridge long back and it will be
a folly of the Government if they
cannot correctly assess the importance
of such a bridge now and lose the ad-
vantages of such a combined bridge.
Failure to take this advantage at this
opportune time, will never be forgiven
by posterity. Considerations other
than merit were perhaps brought into
this simple problem and one cannot

help thiuking that thig is a very good

example of very bad planning.

Even the popular press in the South

is very much in favour of taking up
this rail-cum-road bridge at Rajah-
mundry. The most popular English
daily of Madras, The Hindu, has edi-
torially commented on this subject on

17th April, 1964. This is what the

Hindu has written in its editonal:

“ANDHRAS will have just
cause for grievance if, for any rea-
son, the road part of the proposed
rail-cum-road bridge across the
Godavari near Rajahmundry 1is
given up. It is true that this
bridge, as originally conceived by
the Union Railway Ministry, was to
be only a railway bridge. But it
was soon obvious that this fertile
region badly needed aroad bridge
also across the Godavari, to link
by road Rajahmundry and Kovvur.
Such a bridge would improve
communications between the two
coastal districts of East and West
Godavari now separated by the
wide river. It will also have an
important place in the Madras-
Calcutta highway. That was why
the Railway Board was prevailed
upon to make its proposed railway
bridge a combined rail and road
bridge at the additional cost of
about Rs. 13 to Rs. 2 crores, on
the understanding that the And-
hra Pradesh State Government
should bear part of the extra
cost. The State Government itself

ded considerable per ion to
agree to contribute a sizable sum
for the project, not because it was
unaware of the advantages of a
road bridge at that point but be-
cause the precarious condition of
the State Government’s finances
would not easily permit such a
commitment. Still it finally agreed
to bear its share as local pub-
lic opinion also became quite vocal
in its insistence on the road part of
the bridge being included, That
was supposed to have settled final-
ly the question in favour of a rail-
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ported the other day that some . : N
hitch was developing as the Centre CLARAE 3 Ql Eﬂ‘. & fafea @qae
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being able or willing to find its g fa & WY aF 15,000 T IAT
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ject. Even in relation to the H‘ﬁw T mi 1 AfET ag,ﬁ F it
Emergency and defence prepara- a% m‘f FTHE TR ‘lﬁ' 3" qET
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for a well-developed coastal high- w oY o UL ¥ Far

way. The sum involved, said to ‘ETS'& feaem @ & FfFa 33 fameit
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than building an exclusive rail-
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It would be unwise and ulti-
mately wasteful to ignore this  COMMITTEE ON PRIVATE MEM-

scheme at so late a stage might BERS' BILLS AND RESOLUTIONS

also go far to deepen a sense of re- SIXTY-THIRD REPORT
gional neglect.’
Shri Muthiah i i):
Sir, T wish to appeal to our hon. (Tirunelveli): 1 beg

Prime Minister and the hon. Minis- to move:

ters of Finance, Transport, Rallways, ‘“That thig House agrees with
and Planning that they should give the Sixty-third Report of the
due consideration for this bridge and Committee on Private Members’
sanction the project immediately. Bills and Resolutions presented

to the House on the 12th  April,
=it gumare fey : (FAT) : qUTRE 1965.”
: Mr. Deputy-Speaker: The question
trz’rau AT 7 q¥ m—zﬁt;(ﬁ C:'nﬁ s
w375 = . * N “That this House agrees with
FTICE WIAT | FAHY wEN X the Sixty-third Report of the
fag 20 fafags za ST maT, W& Committee on Private Members’
fif: . e Bills and Resolutions presented
T 245 = m Rl to the House on the 12th  April,
10 fafeam e Fwee e & ST T ) 1965.”
@ 100 fafaas = amm= @@ @, Shri Shree Narayan Das:  (Dar-
% mrere faeg a 3 bhanga): I have yn amendment. 1
fom & art & A . ) _g beg to move:
o az:rg ﬂ'ﬁ % fe = A That at the end of the motion,
T AT | TEGE ¥ 9T @ the following be added; namely,—
m 33"( a & LCACLY ] a &% | “subject to the modification that
AA A TN WA aa s fwag 100 the time allotted for the discussion
firfra N ) S of the Legislative Councils (Com-
A LR kS position) Bill, 1962, be increased
N oA ) by one hour.”



